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INTRODUCTION 

I, the Chairman, Estimates Committee, having been authorised 
b~· the Committee to submit the Report on their 5ehalf presented this 
Fifty-Fourth Report of the Estimates Committee on action taken by 
Government on the recommendations contained in the Hundred and 
Second Report of the Estimates Committee (Third Lok Sabha) on 
the Ministry of Education-University Grants Commission. 

2. The Hundred and Second Report of the Estimates Committee 
was presented. to -the Lok Sabha on the 26th April, 1966. Govern-
ment furnished replies indicating action taken on the recommenda-
tions on the 30th June, 1967. Government's replies were considered. 
by Study Group IF' of the Estimates Committee on the 28th Decem-
ber, 1967. The Draft Report was adopted by the Committee on the 
23rd March, 1968. 

3. The Report has been divided into the following Chapters: 

1. Report 

II. Recommendations that have been accepted. by Government. 

III. Recommendations which the Committee do not want to pur-
sue in view of GOV'ernnlent's replies. 

IV. Recommendations in respect of which replies of Government 
have not been accepted by the Committee. 

V. Recommendations in respect of which final replies of Gov-
ernment are still awaited. 

4. An analysis of action taken by Government on the recommen-
dations contained in the Hundred. and. Second Report of the Esti-
mates Committee (Third Lok Sabha) is given in the Appendix. It 
would be observed therefrom that out of 104 recommendations made 
in the Report, 57 recommendations i.e. 54' 8 per cent have been ac-
cepted. by Government and the Committee do not desire to pursue 
31 recommendations i.e. 29' 8 per cent, in view of Government's re-
plies. Final reply of Government in respect of 16 recommendations 
i.e. 15' 4 per cent, are still awaited. 

NEW DELHI; 
March 28, 1968. 
Chaitra 8, 1890 (Saka). 

(vii) 

P. VENKATASUBBAIAH, 
Chairman, 

Estimates Committee, 



CHAPTER I 

The Estimates Committee are glad to observe that the recom-
mendations contained in their Hundred alld Second Beport (T.bb:d 
Lok Sabha) on tIre Ministry of Education-University Gnmts 
Commission have been generally accepted by Government. 

2. While noting the acUGntaken by Government on certain .... 
<commendations, the Committeed'~e that further informatioJl 011. 
the progress made in implementation of some of the recommenda-
tions (included.in Chapters m and V) may be furnished to the 
Committee at an ~ly da.te .. 

:3825 (aii)LS-l. 



CHAPTER n 
RECOMMENDATIONS THAT HAVE BEEN ACCEPTED BY 

GOVERNMENT 

Recommendation (Serial NO.3) Para No. 8 

. " The Committee consider the period of six years as quite su~· 
dent for a person to remain a member of the University Grant.· 
Commission and recommend that a member of the Commissionl 
Mould n.ot be eligible for reappointment. 

REPLY OF GOVERNMENT 

Government accept the view of the Committee. In fact the· 
Education Commission have recommended that the term of office 
of members of the UGC be reduced from the present 6 to 3 years 
with not more than one extension in order to provide a greater 
degree of rotation. Government are, however, of the view that 
there should be no reduction of term in the case of Chairman or 
other whole-time members (if any) in whose case age limit has· 
been prescribed. 

[Minimy Of Education. O.M. No. Fl-18/66-U2, dated 30-6-1967.1 

Recommendation (Serial No.4) Para No.8 

It has been admitted by the representative of the Ministry of 
Law du.ring evidence that the dividing line between 'maintenance-' 
and 'development' expenditure is very thin. The Committee feel 
that there may be object~ons that some of the grants which have so' 
long been given by the University Grants Commission to State Uni­
versities or 'institu.tions deemed to be Universities' shou.ld 'be consi­
dered to be maintenance grants and not development grants. They 
are glad to know that the Ministry of Education propose to amend' 
the University Grants Commission Act to avoid the legal difficu.ltv 
in University Grants Commission giving such grants to State univer-
3ities. The Committee hope that the proposed amendment will bring 
out the intention of ihe Government in a clear and precise language~ 

2 



REPLY OF GoVERNMENT 

Government agree with the view of the Estimates Committee 
which will be duly considered at the time of amendment of the 
U.G.C. Act. 

[Ministry etf Education O.M. No. Fl-18/6&-U2, dated 30-~1967.] 

Recommendations (Serial Nos. 5 and 7) Para Nos. 12 and 14 

The Committee regret to note that the University Grants C~ 
mission has neither so far caTTied out any inspection of any depa.rt~ 
ment or departments of any university under Section 13 (1) Of the 
University Grants Commission Act, 1956, nor has the power confer­
red on the University Grants Commission for withholding of grants 
under Section 14, been exercised so far. The Committee are su.r­
prised to note the lenient attitude of the U.G.C. in this matter. 
They feeL certain that if the aforesaid sections had come into play, 
development schemes in some of the universities would not have 
been delayed so much as has been pointed out by the Committee in 
Chapter III. n is of the utmost importance that the Commis~ion 
should exercise its legitimate powers effectively if standards are to 
be maintained and improved. 

The Committee are Of the view that the agencies and methoda 
through which the University Grants Commission has been . trying 
to effect coordination and determination of standards in the univer"; 
sities require improvement. They feel that regular inspections of 
universities under Section 13 of the University Grants Commission 
Act should help 'both the process of coordination and maintenance 
of standard.,. . . 

REPLY OF GoVERNMENT 

The University Grants Commission has not considered it neces-
sary toinvoke the provisions of Sections 13 and 14 of the University 
Grants Commission Act. In the considered opinion of the Commis-
sion, the mere withholding of grants may adversely affect the inte-
rests of the students and teachers. This view has been supported. 
by the EducatiOn Commission also. The Commission has been 
sending Visiting Committees to universities but not after every 
three years and not under Section 13 of the University Grants Com .. 
mission Act; but to assess the overall progress made by the univer-
sity and its requirements du;ng the Plan period. The enforcement 
of the provisions made in Section 14 is beset with many difficulties. 
But if a situation arises, the Commission will not hesitate invoking 

the provisions of Section 14.· . 



The question of improving standards in the universities has all 
along been receiving very serious consideration of the University 
Grants Commission and all the programmes being implemented by 
the Commission have ~ objective of :raising standards, e.g, Ap-
pointments of Review Committees, establishment of Centres of 
Advanced Study, Revision of scales of pay of teacher., organisations 
of summer schools and seminars, award of scholarships and fellow-
ahips. examiJ:lation reform., amenities for students and teachers etc. 
In the University Grants Commission's opinion a better basis for 
judgement is provided by the prOviSions for which grlilllt.in-aid 
have been sanctioned and which have been implemented so far. 
On this ground, the University Grants Commission have hardly 
heard any criticism and have had considerable evidence to the con-
trary. 

It has to be borne in mind that the relationship between the uni .. 
versities and the University Grants Commission is a very delicate 
one, and that the University Grants Commission can become an 
effective instrument for upgrading of standards only if it follows 
the method of persuasion rather than coercion in a situation of 
this type, there will always be some people who think that the Uni-
versity Grants Commission is over-exercising its authority While 
others will be inclined to believe that it is using it inadequately. 
Incidentally, the University Grants Commission pointed out that 
timilar criticism has also been levelled against the University GrliUlts 
Committee in the U.K. and the following quotation from its Report 
for 1957--62 will be found interesting: 

"The major question must be whether the measure of control 
which the State has entrusted to the Committee is exer-
cised too heavily or too lightly. Some people, not all, in 
the universities feel that the Committee's influence has 
been too great or is becoming too great; others not all 
outside -the Universities-feel it is too light. This balance 
of opinion is perhaps a measure of their success." 

Government agree with the view of the Estimates Committee. 
The University Grants Commission will be requested to implement 
the recommendation. However as this may require additional staff, 
the resources position will have to be kept in view. 
{Ministry of Education O.M. No. Fl-18/66-U2, dated 30-6-1967.1 

Recommendation (Serial No.8) Para No. 16 

TheComm.ittee suggest that the Central Government should 
gi~ a lead by implementing the TeCammp.Matiom of tke Model 



• 
A.ct Committee in the Central Universities. They h'ope that in the 
ctJ8e at the Ba1l4ras Hindu University and Aligarh Mustim Unive,.­
$ity whose Acts are under discussion for amendment, the Model Act 
will be taken into considnatioo w-hile finalising the amendments. 

The Committee feel that the Central Governmen.t should without 
any further delay take some effective steps to elictt the reactiolla of 
the universities and of the State Governments to the Model AcL and 
then try to petsuade them to give effect to the pr011ision of the Act 
with necessary local variations. 

REPLY OF GoVERNMENT 

The recommendations of the Model Act Committee were kept 
in view at the time of amending the Banaras Hindu Univers:ty Act 
last year and will also be taken into account while iol'llNlating 
legislative measures for the Aligarh Muslim tmiveIsi\!'. 

The . report of the Mod~l Act Committee has been circulated to 
all the State Governments and it is' expected that they would give 
~DGIlIideratia:l to 'the l'eCdmmendations of the Commj'ttee whil'e 
undertaking University legislation. The report was placed before 
the State Education Ministers' Conference in H'J6S. The views of 
the Committee have also been taken into consideatiGn by the Edu-
cation Commission while formulating their Report. Education b~ing 
a State subject, the final discretion in the matter rests with the 
State Governments. 

[Ministru ofEd:ucation O.M. No. Fl-18/$--U2, dated :ro.:6-1967]. 

RecomPWJAJa1ieJl {-Se1Ul No. t) ,Para N*». 1:1 

, The Vice-Chancello1' is the most important functionary in a uni­
versity, not only on f the culminiBtrative side, tilt 4tso tor securing 
th-e right academic atmosphere for the teachers and the students to 
do their work ef}iciently .mwi in. the right spirit. Ite16 the C!hief 
academic and executive Officer of the Universit-y.The Commi'tw 
feel concerned over the pr~ent tendency at appointing more an~ 

more nonreducationisuas Vice-ClwnceUor.s of un~s, both Ce'nt­
ral and State. They also note with regret that GOtte-mment from time 
to time appoint Vice-Chancellors in other ad hoc Commiss;;)ns, Corn­
mittees and other asSignments outsirie tne university which tak~ 
away their valuable time and create diversion for them. TIle 
Cemmit'tee ctTemongty of t1:e mew that a Vice-Chancellor should 
be a distinguished educatf011.i,~t or scholar with administrative ex­
perience era 'penon tpi'tfr,diStinguishe4 ~tife and an 



education-oriented outLook. This key office should not be a matter 
of patronage. 

REPLY OF GovEIINMENT 

Government agree with the views of the Estimates Committee and 
would keep the same in consideration in the case of appointment of 
Vice-Chancellors of Central Universiti'es. 

[Ministry of Education O.M. No. Fl-18j66-U2, dated 30-6-1967]. 

Recommendation (Serial No. 11) Para No. 20 

The Committee note that some of the universities are not mem­
bers of the Inter-University Board. In the. opinion of the Com-
mittee it will be desirable if an the universities join the Inter­
UTl.iversity Board which prOVides a useful forum for exchange of 
notes among Vice-Chancellors and discussions of common problems. 

REPLY OF GoVERNMENT 

Government agree with the views of the Committee. The Inter-
Uiuversity Board of India will be requested to negotiate with non-
member univers!ties on this issue .. 

[Ministry of Education O.M. No. Fl-18j66-U2, dated 30-6-1967]. 

Recommendation (Serial No. 13) Para No. 25 

(i) The Committee consider that the Conference of Vice-Chan­
ceUors has a useful role to play. They suggest that it should be 
convened periodically for discussing important academiG problems. 
Besides meeting at c01lferences, the Vice-Chancellors may also dis-
cuss common problems through correspondence. 

(i.i) The Committee also consider that the' Conference of 
principals on regional or university or State basis may be of great use 
in the discussion oj common problems including standard of teach­
ing, discipline, s-tooents amenities, finance etc. They suggest that 
the Conference of Principals on an, aU India basis shOUld be conve­
ned once in two years and the conferences on regional or State OT 
University basis should be convened mOTe frequently. 

REPLY OF GOVERNMEN'r 

Government is in agreement with the views expressed by the 
Estimates CoIDJIlittee. 
[Minist.-v 41' Education O.M. No. Fl-18/66-V2. dated 30.;&..1967]. 



'I 

Recommendation (Serial No. 14) Para No. Z'1 

The Committee jeel that there is an urgent need to increa!8 tM 
jpercentage enrolment in the Faculties of Science, Technology, 
Medicine and Agriculture in the Universities and other instructions 
,of higher learning, keeping in view the scientific 'manpower assess-
ment for the 4th, 5th and 6th Plans. They hope that earnest me ... " 
.sure will be taken to increase teaching facilities in these subjects 
in the universities, colleges and other research institutes so tnat' 
trained manpower is available to meet the needs of the planned' 
,economic development of the country. Experience shows that only 
,~ or 6 yeaTs' after the creation of necessary facilities, trained per­
.sonnel become available. 

REPLY OJ' GoVERNMENT 

Government as well as the University Grants Commission are in 
.agreement with the views of the Estimates Committee with regard 
to the n'eed to increase the, percentage enrolment in the faculties of 

$cience, Technology, Medicine and Agriculture in the universities 
..and other institutions of higher learning, in relation to the mm.: 
power needs of the country, which is kept in vi"eW while providing 
facilities in Technology and Medicine. '. 

Notes received from the Ministry of Health and Family Planning' 
:and the Ministry of Food, Agriculture, Community Developm~: 
;.and Co-operation on the subiect are enclosed. (Appendices I and" 
II). . ~-, 

{Ministry of Education O.M. No. Fl-18/66-U2, dated 30-6-1967]. 

Recommendation (Serial No. 16) Para No. 35 

T1ie' Committee feel deeply concerned at the unplanned growth 
of new universities-some of them with a small number of students. 
and still smaUer financial resources. The Committee regret to note, 
that there is an unseemly competition to have new universities ~n 
every region of the States. 

The Commitee conslider that prior approval of the Unl.!versity 
,Grants Commission for the establishment of a University in a State, 
though at present not legally neces~ary, is very desirable. They 
suggest that the University' Crants Commission should be' rather 
strict in giving financial grant to such universities as 1l,ave been 
'started without the consent of or consultatiOn with the Commission~ 
'The Committee would also like to stress that the cause of hig~ ,. 



eSucation would be better .-enred 01t starting well equipped ancl 
,.,. conductecicolleges aM. 'postgmlfrmte 'cUtsses than by startint/l 
ill equipped universities, 

REPLY OF GoVERNMENT 
Government are in agre'ement with the views of the Estimates; 

C4Mmittee. In the UGC (Amendment) Bill, 1966, which has since 
~ a provision was made that the Commission shall not ;give 
aargrant to any University which is established after thecommen-
~nt of the amending Act of 1966 without the previous approval' 
of the UGC and the Central. Government. 

The recommendation of the Estimates Committee will be -k. 
in view while reformulating the amendments to UGC Act. 

[Ministry of Education O.M.~. FV18/66-U2,dated 3();'6-1967]. 

"~omme:ncbltion {Serial '.No. 17) Para-No. 3l; 

-The Committee areQj the view that it will gTea.tly help the deve .. 
lopment at higher education of a perspective plan for the 1iext5 to. 
10 ~Drrs as 8uggef{ted.by the University Grants Commi3sion it pre-
pa:.ed by eveT1JState Government, 'tllking into account thea'Vail­
dfife resources (including personnel) a'iUl facilities and t1fe needs tor­
farther development and expansion of higher education. They 
~t'hat the University:GTants Commissiottshowld pursue 'the­"'er ~htheBtttte 'Gbue~ts -ana help them in 'prepuri"ft 
such perspective plans. TfU!y feet 't1iatontimrily alln'E!'W wivelrM-
tteg. should be m;ade to pass through a period of gestation as univer­
sity centres which may be emablished for prooiding post-graduate­
education in -.vd1ious su.bjeCts. 

The Committee would also suggest that it 'trllfy lJe examined. 
whether big universities e.g. the universities of Calcutta, Bombay 
etc.hilmng postgradu.ate teaching departments should establish. 
regtdndl· pastgradu.ate sections with a view to relieve co'ngestion and 
to 'itnt>tove the standard of teaching. 

REPLY OF GOVERNMENT 

This has also been the view of the University Grants Commis-
sian. The Commission had set up a committee to spell out the con-
cept of University Centre for post-graduate studies. The report of 
the Committee has been sent to the Universities and State Govern-
ments for· guidence. 

,{J(inist1ll of Education O.M. No.F1-1WOO-U2, dated 30.:.6-1-9671_ 
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Recommendation (Serial No. 19) Para No. 39 

The committee do not feel happy that the Ministry oj -Ed'Ucai·ioff. 
has created certain educational institutions analogo'US to universi­
ties 'but outside the scope at the -rTniveraittl Grants Commission-
thereby adversely affecting the authority of the Commission in 
laking steps for the promotion and coordination Of University Edu­
.'ation ~nd for the determination and maintenance of standards of 
teaching,examiftGtipn aM research in universities. 

The Committee kel that this practice is likely to create disparity­
in the quality and value of degrees conferred by different instiPrJ.... 
tions and.should have beenavoideci. The Committeewggest that 
the University GranU Commission shoul,d be CO'nSuUed beforea:ny 
institutions is empowered to cOn.fer degrees equivalent to those 
awarded by the universities. The Committee aiso suggest that pro­
per coordinati<m should be 1ft4ifttained bettDeen the institutions aJ 
THltionai importan.ceand the uni'Versity 'Grants CommissiOfl.. 

REPLy OF GoVERNMENT 

Consultations between the Central Government and the U.G.C_ 
do take place for empoWering the institutioDB''6;o confer degrees 
equivalent to these awarded by universitie!. 

The Commission agrees with the suggestion made by theEsti-
mates Committee with regard t·) coy,'dination betweeninstiw1;ianS-
of -national importaace and -U.G:C. 

[Ministry of Edur.ation O.M. No. F1-i8/66-U2, dated 30-6-1967] 

Recommendation (Serial No. 20) Para No. 41 

The Committee have dealt with the question of maintenance 
grants 'being given to institutions deemed to be universities in paNS 7 
and 8 of Chapter 1 of this Report. They note that accol'ding to the 
opinion gi",en by the Attorney General, the University Grants Com­
mission is not empowered under its Act to give maintenance grants 
to State Universities and <institutions deemea to be unive1'8ities'. It 
is stnteti that the tmti,.e qu~ as to which agency, whether the 
Universit1f GTcmts Cd1nmisSion or the Cenrtal Government should 
pay maintenance gran.tII to 'institutions deemed to be universities' is 
under consideration. 

The Committee hope tha." a decision in the matter will be reached 
at an eartydate. They further hope that a decision on the questi<n. 
as tb'the source from which matching grants bepr()vided Jor develop-



10 
'ment schemes of 'institutions deemed to be universities' will also be 
,arrived at early. 

REPLy OF GoVERNMENT 

It has been decid'ed that maintenance grants to institutions deemed 
to be universities under Section 3 of the U.G,C. Act should be paid 
by the Ministry of Education. With regard to the development 
grants to these institutions, the University Grants Commission has 
decided that the same procedure may be followed for payment of 
these grants to institutions deemed to be universities as in the case 
·of State Universities. Jot would be for the institutions concerned to 
obtain the concurrence of th'e Central Government where the insti-
tution is receiving maintenance grants from them (who would func-
tion in the same way as State Governments do for State Universities) 
fQr continuation of the schemes after th'e U.G.C.'s assistance ceases, 
and also for assistance for matching share of the U.G.C. development 
programmes. 

[Ministry of Education O.M. No. Fl-18/66-U2, dated 30-6-1967.] 

Recommendation (Seriai No. 21) Para No. 42 

The Committee feel that the audit of the institutiom deemed to 
be universities which are given maintenance grants b1J the Universi­
ty Grants Commission/Central Government should be done by the 
'Comptroller and Auditor General. It should also be ensured th.nt 
proper internal auditing system is introduced in aU these institutions. 

REPLY OF GOVERNMENT 

Government agrees with the views of the Estimates Committee. 
In fact, the provision for audit of accounts by C.&A.G. has already 
been made in the constitution of some of the 'deemed' universities. 
The 'deemed' universities will also be addressed on the question of 
introducing internal audit system. . 

{Ministry of Education O.M. No. Fl-18/66-U2., dated 30-6-1967.] 

. Recommendation (Serial No. 26) Para No. 62 

'The Committee are of the view that it is a serious ma.tter if the 
.$chemes sponsored by the University Grants Commismon aTe discon­
tinued after the recurring assistance is stopped by the Commission 
-after a stipulated period. If a university has to discontinue a 8cherne 
after some time, the whole money spent by the Commission, State 
~ernment and the University concerned over the .cherne may be-
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.come infructuous. The Committee suggest that the whote problem 
-3houl.d 'be examined thoroughly and steps taken. to ensure that no 
~cheme sponsored by the University Grants Commission is disconti­
.• _~li. by any un:Lversity after the grants from University Grants Com- . 
.. ,/.,S1;.on for that purpose are stopped after a stipulated period. The 
_Ji//,mi,ttee also suggest that an assurance from the State Govern­

.menta mall be sought that they win arrange the necessary money tOT 
continuing the scheme even after the stoppage of the grant from the 
·University Grants Commission. 

REPLY OF GOVERNMENT 

Before a project involving recurring expenditure is sanctioned 
generally an assurance is obtained from the university to the effect 
that after the period of Commission's assistance is over, the project 
would be continued. FOT the Fourth Plan projects, it is proposed to 
hold discussions with the State Governments after tht> reqUirements 
of th'e universities have been assessed by the Visiting Committees 
where the State Governments will be apprised of their liability in 
respect of universities maintained by them after the period of Com-
mission's assistance for projects accepted by them for implementation 
in the Fourth Plan is over. 

'[Ministry of Education O.M. No. F1-18/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. 28) Para No. 66 

The Committee would like to reiterate the recommendation made 
in para 31 of their 82nd Report (Third Lok Sabha) on the Ministry 
,of Education-University of Delhi that a Committee conSisting Of the 
. representatives _ of the Ministries of Education, Finance and Com-
merce ,and University Grants Commission should be set up to 
thoroughly examine the difficulties in obtaining foreign exchange for 
universities as also the procedural difficuUies in regard to issue of 
import licence. and customs clearance permits. 

REPLY OF GOVERNMENT 

Government agree with the recommendation of the Estimates 
'Committee. As for foreign exchange 'efforts are always made to 
secure the maximum possible amount of foreign exchange for uni-
versities. This aspect of tJ:e matter will also be looked into by the 
Committee exall'lining the procedure. ., 

. . 
IMinistry oj Education O.M. No. Fl-18/66-U2, dated 30-6-1967]. 
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BeeommeadatioD '(Seria] No. '30) Para No. 68 

The Committee wcruUl :like ·00 teiter-~ there~mme'tidation made 
in .paM ·12 of their 82nd R.epf)1't -of 'eke Ministry 'oj Educatio'n-Uni­
/Je7tSity 'afDelhi that the needs 'of the u1'tive'rsities mif'ega:rd ·to supply 
IIf building materials speciaLby oemem, shoultlhave received high 
priority commensurate with the .puTpose. Now-that 'cemtmt ,has been. 
decontroUed. {l/OO tiher.e is 'am a3suranceoj' Larger production and re­
gular supply, the Committee hope that the Govet1'tmeRtwouZd enstere 
that there is no difficulty in procuring requisite quantity of cement 
for Universities. 

REPLy OF GOVERNMENT 

Universities are being helped to secure adequate quant~ af 
cement depending upon its overall availability in the country. 

[Ministry at Education O:M. No. FI-18/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. 32) 'Para No. 71 

The Committee appreciate the idea of ,giving ceme.nary ,gf'.tmis '1J& 
the universities and colleges. They are, however, tUsttessed 10 note 
that centenary grants made in the year 1956-57 have not yet been 
fully utilised 'by Bombayttnd Calcutta Universities. They SUflgest 
that steps should be taken to ensure that centenary grants are utilis­
ed within a fixed period b.y the universities and coUeges concerned, 

REPLY OF GoVERNMENT 

The SUggestion has been noted for actiol).. However, it.is~~ 
that the projects of lWmbay and Calcutta Universities being fina.J:LoeI! 
from out of the centenary grants wfil be completedsltort}y. 

[Ministry of Eoocation O.M. No. Fl-18(66-U2, dated 80-1>-1967.1 

Recommendation (Serial No. 34) Par.a No. !li 

While the Committee agree with the view of the University Grants 
Commission that the scheme Telating to Ce~s of Advanced Study 
is a very important one, they nevertheless consider it essential that 
utmost care should have been taken f01' the growth of 'these Cl?ntres 
which have 'been started so that they could enhance the reputation 
of India as having the highest standard Of higher education and th€re­
by attract foreign scholars also for research and higher studies. The 
Comm"ittee recommend that adequate financial prO'Disirm should 11e 
made for these Centres and t1ie amount provided for this scheme 
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;lhould be prQpedy an4 jv.Uy 1.I!tili.M~ ~ ~ effort should 
-be made to recruit qualified personnel for these Centres. The Com­
mittee h.Qpe. that in due course the Centres will pave the way for rau­
ing stQ.ndQ.rds (J/ teaching (Jnd research in India.n Univerrities. 

REPLY OF GQ.VEIINMDlT 

Within the resources, adequate funds 8l'e being made available 
for the Centres of Advanced Study and the amounts provided are 
being properly and fully utilised. It is also the hope of the University 
Grants Commission that in course of time the centres will pave the 
way for raising the sta~dards of teaching and research in universities, 
but for this purpose adequate funds commensurate with the proper 
implementation of the scheme will have to be provided. 

[Mini#ry of Education O.M. No. Fl-18/66-U2, deted 30-6-1967]. 

Recommea.datioa (Serial No. 35) Para No. 76 

The Committee are glad to learn that considera'ble assistance under 
joreign aid programmes has been procured for the development of 
centres of Advanced Study. 'l'hey hope that such aid. will be utilised 
fully and purposefully. The Committee further suggest that apart 
from financial help the Government may seek more extensive acade­
mic collaboration e.g. exchange of professors, exchange of publications 
eta. 

The suggestion has been noted. 

{Ministry 01 Education O.M. No. Fl-18/66-U2, dated 30-6-1967] . 

. Recommendation (Serial No. 36) Para No. 78 

The Committee conrider that the two aspects of centres of Advanc­
-ed Study viz. (i) thei,. functioning on a" all-India basis and <ii> 
collaboration with the national laboratories are of considerable im-
portance. They hope that the Committee appointed under the Chair­
manship of Prof. A. R. Wadia to evaluate the working of these 
Oent1'es will specifically look into these aspects, . 

REPLY 0'" GoVERNMENT 

This is already being done. 

{Ministry 01 E;dueatiow. O.M. No. Fl-18/66 .. U2, dated 3~1967]. 
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Recommendation (Serial No. 37) Para' No. 79 

0) The Committee feel that in the field of philosophy, India has 
got old tradition and therefore .offers great potentiality fDr further 
development. They particularly stress that the Centres of Advanced 
Study in Ph;ilosophy should lay equal, if not, more emphasis on the 
Indian School of Thought and Culture. In this connection they would 
like to mention among other schools Sankaracharya's philosophy, 
which could well be the subject of further research and study. 

·The Committee would also like to reiterate the following recom­
mendation mad:? in para 41 of the 83rd Report on the Ministry of 
Education--lTisva Bharati University. 

"In view of the fact that there are different schoob of Indian 
PhiLosophy, the Committee suggest that facilities may be 
created in certain selected universities for specialised study 
and research of different Indian philosophies. The Com­
mittee feel that Jain philosophy has not received due atten­
tion in any university for special study. They also feet. 
that either the Banaras Hindu University or the Visua­
Bharati University each having a Centre of Ad1lanced Study 
in Philosophy may be eminently suited for studie~ in Jain 
Philosophy" . 

(ii) The Committee expect that' Centres of Advctnced Study in' 
mathematics in the Universities of Bombay, Calcutta, Jadavpuf and 
Punjab would make valuable contributions to the advance and im­
provement in the study Of Mathematics particularly at the postgra­
duate stage. India has ,a great tradition in Mathematics and Astro­
nomy and has produced geniuses like Varaha Mihii', Khana, Bhasko­
racharya, Aryabhata and Bradm,a Dutta. India is also reported to 
have invented the Zero notation and the decimal syster."l:. In the 
recent times the names of Ramanujam and Narlika'f easil1j come t.o 
mind. The Committee hope that by their contrlbntions the Centres 
will restore to India the glory that was hers in this field. 

REPLY .oF G.oVERNMENT 

The suggestion made fiy the Estimates Committee have been noted 
and will be brought to the notice of the Advisory Committee for 
consideration. The Visva Bharati in a reference has intimated that 
the Centre of Advanced Study there is meant mainly for metaphy-
sics and actually as much emphasis is laid on Indian philosophy as 
or Western. Exclusive emphasis is laid on Indian Philosophy in Ad- , 
vanced Centres at Banaras and Madras. As for tlie special study 



of Jainism there is at present no provision fOr it at Visva Bharati. 
However a special paper on Jainism could be possible at the M.A . 

. stage for which additional funds would be required. 

The Centres are making good progress and the Commission shares; 
the hope expressed by the Estimates Committee. 

[Ministry of Education O.M. No. F.1-18/66-U2, dated 30-6-1967.J 

Recommendation (Serial No. 38) Para No. 82 

The Committee attach great importance to the problem of fonnu­
lating suitable courses of study in the universities. They agree with 
the Committee on Standards of University Education that (unless the 
(~ourses are geared to the dynamic changes taking place in different 
areas of knowledge, our sttLdents are Hkely to flag behind those of 
other countries where constant efforts are made in this direction' .. : 
They hope that the universities will reorganise their courses of sttLdy 
in the light of the suggestions made in the reports of the Review 
Committees. ;The Committee, however, regret to note that no serious 
action has been taken by the University Grants Commission to follow­
up the recommendations of the Review Com'mittees. ,They suggest 
that besides implementing the suggestion of organising seminars and' 
conferences to discuss the recommendations of the Review Commit­
tees, the University Grants Commission should persuade various uni­
versities to implement the recommendations of Review Committees.' 

REPLY OF GoVERNMENT 

The Universities have been requested to send their comments on 
the reoccendations made by the R':.view Committees with regard: 
to the reorganisation of courses of study in various fields. The 
Visiting Committees appointed by the Commission in connection· 
with the Fourth Plan requirements of the universities are also look-
ing into the implementation of the Review Committee recommenda-
tion'S. The suggestion made by th'e Estimates Committee has been 
noted. 
[Ministry of Education O.M. No. F.1-18/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. (0) Para No. 84 

,The Committee regret to note a general decLine in interest and 
consequently in standard in the teaching of Mathematics and they' 
feel that the improvement ('1 teaching in MathematiCS is essential for 
advanced training in basic sciences and technology as well as some 
of the subjects in Humanities. They, therefore, recommend that 
earnest measures should be taken to implement the recom'mendatiom' 
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,of tlw expert committee appointed to draw up slton term and Io1\g 
term programmes JOT i~rovin~1- teaching and r.ueaTCA. in Mathema­
tica. 

REPLYOFGO~ 

The recent report of the Mathematics :Refonns Committee is under 
examinatiol'l. The University Grants Commission is equally keen for 
the development of teaching and research in Mathematics and a 
sustained effort will be made in this behalf within the resources 
available so as to put the· Indian Mathematics in the world map . 

. [Ministry of Edu.catiOn O.M. No. F.l-1S/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. 41) Para No. 85 

The Committee on Standards has made a thorough and exhaustive 
study of the problems relating to higher education in the Indian Uni­
versities and has given a useful Report. The Committee are convinc­
ed that if the suggestions and recommendations contained in the 
Standards Committee Report are implemented, it will go a long way 
to effect proper coordination 'among the universities and maintenance 
oj thein- standards of teaching. They however find that action usually 
taken by the U.G.C. On the reports of the experts committees has 
been simply to forward. them tio the universities and State Govern-
ments for their views and comments or for suitable action. The Com­
'mittee Tealise that State Governments are required to take nece.~sary 
aetio'R jar implementing the recommendations of various expert com-
mitteea in Stttte Universities, neveTihe!ess, they feel that the TJ'l't.i-
~6'rsity Grcmts Commission should pursue thp -recommendations of 
these expert committees with the State universities and keep n rt!­
cord as to how many recommendations of each expert committee 
have Men implemented. The powers given to the University Grants 
Commission under Sections 12, 13 and 14 of the U.G.C. Act may also 
be invoked, when necessary, to get the$e recgmmeudations imple­

-mented. 

The Comln~ttee consider that it will be useful and interestingstudu 
to find out how many recommendations of expert committees appoiftt­
ed during ellch of the last three years have been implemented by the 
State Governments /U-niversities. It will be futile to appoint expv.rt 
,committees U their recommenclat,ions /lre n9t implemented within a 
apecijic periocl and if the University Grants Cammissio~ p.oes nOb 
:pursue the matter with the Universities/States. 
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. Ri:PL Y OF GoVERNKFNr 

The recotmnendations of the Expert Committee are being imp. 
Dented. 

{Ministry of Education O.M. No. F 1-18/S6-U2, dated 3O..6-1967.} 

Bec:ommendation (Serial No. 42) Para No. 88. 

The Committee are unhappy to. note that Rs. 23.41 cTOTes have 
been spent upto 1963-64 for implementation of three year degree 
cou.rse scheme which in the opinion of the representative of the Un.i­
versity GTants Commission have not brought in much improvew,cnt 
· in standard. They cannot help feeling that the curricula. for tht'! 
11 years pre-university course is rather too heavy for the students. 

'The observations of the universities also widely differ in their asseS8-
· ment about the utility of thi8seheme. The Commfttee also note that 
this problem has been discussed in the conferences of Vice-Chancel­
.lars and also by the St·a:nda:"ds Committee and that it is again be'ing 
considered afresh by the Education Commission.. 

The . Committee are surprise~ to fi:r~ that the three year co1tT,e 
;.cheme has not been accepted as a uniform pattern throughot,t the 
Gountl:y and. tha,t it is stilt in mQre or ~e8s a trial stage. Tkey how-

· ever hope that a sound educational pattern win be devised by thtt 
Education Commission for implementation by all the universities! 

.states. The Committee also find that some suggestions are being eon­
. sidered of making the graduate courses into 15 years course instetUl 
of 14 years as at present by break-mg it up in 12 years pre-university 
course and then 3 years for degree course or alternatively 10' years 
for schooL education, 2 years for Intermediate and 3 years for degree 

..elasses. They hope that this suggestion which has also considerable 
· $UPport of the educationists will be examined by the Ed1Ll!I1tioPl 
,Commission. 

REPLY OF GOVERNMENT 

The Education Commission has examined this problem and their 
:recommendations at:e under consideration. 

{Ministr.y of Education O.M. No. F 1-18/66-U2, dated 30-6-1967.] 

. Recom.mendation (Serial No. 43) Para No. 91 

The Committee ar.e constrained to observe that e3:amination.'~ p.ven 
,at present are mt.tinly test of memory and do not satisfflCtorily meG-
~ure the critical power and intellectual development of students. A 

3825 (Aii) ~2. 
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sound system oj internal assessment can play a vital role in improt'-
ing the system oj examinations. The Committee realise that the­
system oj introducing internal assessment is not tree from difficul-
ties particularly ij an examination, covers over 20,000 to over 150,000· 
students and ij there is no properly conducted tutorial system. The 
Committee note that the EducaVion CommisSion is already seized of 
the problem and hope that a workable solution will be evolved in the· 
light of their recommendations and on the basis of the realistic assess-· 
ment of the teaching facilities, teacher student ratio, etc. Mean-· 
while, they suggest that steps may be taken with proper caution to· 
improve the present system of examination at the postgraduate stage­
where. reforms can be effected more easily in view of the smaller· 
number of students involved. The Committee would also like to em-
phasise that no hasty action in this direction may be taken so as t,;­
leav(: wide scope for undesirable practices. 

REPLY OF GOVERYMENT 

The report of the Education Commission is already under exami~· 
nation. The Commission has also under study the measures for im-
proving the present system of examination at the postgraduate stage 
for this purpose. The Universities had been requested to intimate 
whether they have introduced the system of internal assessment at 
the postgraduate stage. After their replies have been received the 
position will be assessed. Further the Review Committees appointed 
by the Commission have also made recommendation with regard to 
improvements in the system of examination at the postgraduate' 
level. . 

[Ministry of Education O.M. No. F 1-18/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. 44) Para No. 92 

The C01nmittee regret to note that in undergraduate courses th~­
overall number of failures is more than 50 per cent. In some univer-· 
sities, the number of failures is as high as 70 per cent as in the case­
of Andhra University for B.A. (Pass) and Mysore University for 
B.Sc. The Committee note that the figures of fail1.Lres in Indian Uni­
versities is very alarming. They suggest that an intensive study of 
the problem should be made by the U.G.C. and steps taken to im­
prove pass percentages in undergraduate courses by improving the­
standard of teaching. 

The Committee are also of the view that there is wide ditferenc~' 
between standards of examinations in different universities. Some of 
the universities can be termed as liberal in awarding First Class to>' 
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their students, a practice that tends to lower the standard of educa­
tion and as such is harmful for the country. While conceding that 
the univeT'sities are autonomous bodies, the Committee feel that it is_ 
obligatory on the part of the universities, U.G.C. and the Govern­
ment to ensure that there is some uniformity of standards. 

REPLY OF GOVERNM~T 

The suggestion has been noted. In this connection, it may how-
~ver, be pointed out that with the improvements in the standards of 
teaching and other facilities -the percentage of failures in the under-
graduate courses can be reduced to a certain extent. For this pur-
pose, requisite financial resources would have to be made available 
to the universities. Considerable improvements can, however, be 
brought about if the universities/State Governments ran be persuad-
ed to restrict admissions and not resorts to what is known as 'open 
door admission policy'. For this purpose, cooperation of the State 
Governments would be necessary. 

The question of uniformity in marks in awarding divisions in 
various university examinations is not so difficult as that f)f uniform 
marki1!g of scripts. Such variations cannot be corrected as IOllg as 
there are external examiners owing to large number of students. 

[Ministry of Education O.M. No. F 1-18/66-U2, dated 30-6-1967.J 

Recommendation (Serial No. 48) Para No. 103 

The Committee feel that the practice of charging capitation f",e by 
the Engineering and Medical Colleges is ftJ.ndamentally wrong. They 
also note that the Minister of Education has described this practice as 
ccblackmarketing in education". But the Committee feel const1'(!ir,ed 
to remind the Government of their own re~ponsibility for this prac­
tice as they have failed to provide adequate money for those cnllegelf 
whose need in those regions cannot be ignored. The Committee would 
also like to point out that it is Government's inaction that has made 
these institutions continue this vractice which could h1lJi! been stop­
ped by withdrawmg recognition accorded to them. They find that 
even after an enquiry by the Government of Kerala, the T. D. Medi­
r.al College Alleppey has been allowed to collect an enhanced tuition 
fee Of Rs. 2,500 peT' annum and a, special fee of Rs, 250. The Com-
mittee are surprise-d that this exorbitant tuition fee has been allowed 
to be charged by the Gd'Vernment and they feel that this is only an 
alibi for capitation fee. The Committee recommend that suitablt! 
action should be taken by the Government to put an end to the prac­
tice of charging capitation fee enhanced fees etc., by the enginee1'ing 
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and medical colleges or by any other colleges. Till this is effectively 
stopped, the Committee hope that the uni"ersitylGovernmeTlt coo-
cerned would see that the money thus acq~tired is properly accounted 
for by such colleges and proper receipts (11"() issued by them ~ dona­
twn for the institute so that there may not he any room for misappro­
priation of money for private benefits. 

REPLY OF GOVERNMENT 

Government agree with the view of the Estimates Committee and 
auitable 3teps have been taken to put an end to the practice of charg-
ing capitation fees. So far as the T. D. Medical College AUeppey is 
concerned, the-collection of capitation fees has been abolished and the 
college is getting financial assistance from the State Government to 
cover its deficit. The U. G. C. has also conveyed to the Universities 
its disapproval of the procedure of charging capitation Or high admis-
sion fees. 

[Ministry Of Education O.M. No. F 1-18/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. (9) Para No. 104 • 
The Commission feels that one of the most important fact01'S in 

scientific research wh,ich needs to be vigc1"Ously promoted relates to 
research in pure and applied science in the universities and institu­
tions of higher education. Every endeavour should therefore be made 
to strengthen the fadlities for research in t1.e universities by way of 
prov!sion of financial resources including adequate foreign ex.:!hange, 
laboratory facilities, books and qualified personnel. 

REPLY OF GOVERNMENT 

Within the resources available effort., are being made to strengthen 
facilities for research in universities. 

[Ministry Of Education O.M. No. F 1-18/66-U2, dated 30-6-1967.] 

Recoriunendation (Serial No. 50) Para No. 106 

The Committee entirely agree with the observations of the Stan­
Qard~ Committee (mentioned in pt;tragraph 106) with regard to the 
need for close coordination of university and non-unwersity sectors 
in the matter of scientijie research. They, howevftr, regret that at 
present there is no proper coordination between. the research. depart­
ments of universities a"'td national laboratories. They feel that in an 
age of science and tecnnology, universities have acquired a new role 
and a new significance. Interlinkinfl of research in the universities 



21 

(most of pure, basic and fundamental character) and the laboratories 
of CounciZ of S.cientific aruI Industrial research (mostly of applied 
nature) would be of great mutual benefit. Therefore, fOT'Proper deve­
lopment oj research in the country, ~here $houl.d be complete co-
ordilfULtion ;between the IfULtional laboratoriesanfi 14oniversities. A pTo­
cedure should be devised to have exchange of. notes (>r some mutual 
d~cussions OIITWng the DirectOrs of National Laboratories and the 
Heads of the Departments of the universities. Th~ Committee also 
suggest that the feasibility of effecting institutional coordination bet­
'\Hen the University Grants Commission an~ the CounGil of Scientific 
and Industrial Research may be examined. 

REPLY OF GoVERNMENT 

The University Grants Commission agrees with the Estimates 
Committee that for the proper development of research in the coun-
try there should be complete coordination between national labora-
tories and universities. In fact, the Commission itself has been ell).-
phasising the need for promotion of close cooperatiOn between the 
universities and Government Research Organisations. The matter had 
been discussed in the Vice-Chancellors' Conference (1962) which 
noted that the Inter-University Board had considered this matter and 
resolved that all Nations'Laboratories be g,iven recognition to work 
leading to research degrees subject to the regulations of the univer-
sities. Since then, several universities have taken steps to strengthen 
their collaboration with government research organisations. Recently, 
the observation made by the Estimates Committee in their 95th Report 
dealing with the collaboration between academic institutions and civil 
research units which are reproduced below have also been brought 
to the notice of the universities for necessary action. 

"The field of Electronics is one where there is a considerable 
amount of basic research and applied research and the 
universities and higher institutes of tecluwlogy have very 
important part to play. The Committee was ,informed 
that two Professors of the Indian Institute of ' Technology, 
Kharagpur and the Indian 'Institute of Technology, 
Madras are members of the Defence Electronics Re-
search Committee. Besides, the Defence Re$ear<!h and 
Development Organisatioru have the mechaniSm 'by 
which Director of Electronics of the Research and De-
velopment Headquarter also visits the Electronics De-
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partment of the universities and forms out projects 

which deal with either basic or applied research." 

"A note from the Council for Scientific and Industrial Research 
indicating the links which it has already f')rmed with the Universi-
ties in the matter of research, is enclosed. (Appendix II) 

[Ministry 01 Education O.M. No. F. 1-18/66-U2, dated 30-6-1967.] 

RecoJDDlelldation (Serial No. 51) Para No. 107 

The Committee are unhappy to learn that with a few exceptio1u 
'the University taboratories are ill-equipped. They would like to stress 
that a welt-equipped laboratory is" essential for raising the standard of 
science teaching. They suggest that earnest measures should be taken 
to equip the university laboratories properly. The Committee also 
reiterate the recommendation made in para 2 of their 82nd Report on 
the Ministry of Education-University of Delhi that the question of 
financial equipment for university laboratories from UNESCO and 
other aid funds for the Fourth Five year Plan may be examined 
early. 

They consider that the universities can playa vital role in develop­
ment of defence research. A major defence problem can be broken 
into sub-probZems and such of these as are of a basic nature can be 
handLed by the! universities. The representative of the Ministry of 
Defence has admitted the possibility. For this purpose, the Com­
mittee suggest that there should be necessary coordination between 
the universities and Defence Research Laboratories. 

REPLY OF GoVERNMENT 

Within the resources available efforts are being made to equip the 
university laboratories properly. But in view of the limited funds, it 
does not seem feasible to provide requisite· eqUipment to all univer-
aity laboratories. The implementation of the recommendations of 
the D;timates Committee will ultimately depend upon the availability 
of funds. The Defence Research and Development Organisation is 
making increasing use of the research facilities available to the uni .. 
versity and other Research Institutions in the country through the 
grants-in-aid scheme instituted in 1959. Under this Scheme grants 
are offered to Scientists of standing attached to universities and other 
approved research institutes like I.I.Ts, Industrial laboratories ete. 
Till date 54 schemes of Defence interest have been framed out to uni-
versities/institutes covering fields of Electronics. Armaments, Ballas-
tics, Engineering and Terrain Evaluation, Chemistry, Physics and 
Biological Sciences. 

[Ministry of Educa'fion O. M. No. F. 1-18/66-U2 dated 30.6.1967.] 
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. Beeommendation (Serial No. 5%) Para No. 101 

The Committee are constrained to observe that the resource, avaiL­
.. ble to the universities jor the development of science departments 
ha.ve not been commensurate with their requirements. They learn 
-that during the Second Plan period, the University Granu Commil-
-sion paid grant totalling Rs. 4.02 crores to the universities jor build-
ings, laboratories, workshops, equipments apparatus, library books 

-Gnd additional supply for scientific studies. The amount provided for 
these schemes during the Third Plan is Rs. 7.92 crores. The above, 
provision jor scientific research is not at an adequate considering the 
great need that exists for improvinw- standards and jor enabling 

. science to play its fun part in the development of the country. Science 
education makes heavier demands than general education in respect 
of accommodation and equipment. As the teaching of science neces­
sa.rity involves practical work in laboratories the teacher pupil ration 
on the science side has abo to be higher. The Committee hopes that 
Government will make proviSion for equipping the laboratorie$ on 
·Which depends the standard of scientific education and relearch. 

REPLY 01' GoVERNMENT 

Government agrees with the views of the Estimates Committee. 
-Every possible effort is made to place the maximum amount at the 
disposal of the UGC within the avaIlable resourceg of the Govern-
:ment. 

[Ministry of Education O. M. No. F. 1-18/66-U2 dated 30.6.1967.] 

Recommendation (Serial No. 53) Para No. 110 

Library is the storehouse of knowledge accumulated through ages 
-in all the countries and as such the committee need hardly stress the 
desirability fYj encouragtng the students to cultivate the habit of uti­
lising the library facilities to the maximum extent. For that pu1'pos. 
the library.environments shou.l4 be made attractive by providing ade­
quate' library facilities including reading space in each university and 
.:eollege. The Committee fee13 that the University Grants Commillion 
should not be content rimply by making adequate provision for a good 
-library but should also try to see that the library facilities are proper­
'Iy utilised by t1ie .tuclents as also by the teacher •. 

The University Grants Commission has already taken steps t(' 
,ensure that library facilities are properly utilised by the stuc1ents as 



also by the teachers. For this purpose, the Commission provides as-
sistance to W'liVez'.&1iies for th.e ilppointment of qualified library staff 
who can provide necessary guidance to the students and inspirre confi-
dence in them. The Commission has recommended to the Uiliversities 
that libraries sbould be kept open for long hours, provide proper· 
documentation service and have open-shelf system so that books and. 
other material are easily accessible to students. The Students' Home 
for which the UGC provides assistance has a library also. Provision 
has been made for a cafeteria and other amenities in the Home so . 
that the students and teachers can make use of library facilities for 
longer hours. 

[Mitl.iStry oj Education O. M. No. F. 1-18/66-U2 dated 30.6.1967.] 

Recommendation (Serial No. 54) Para No. 111 

The Committee regret to learn that the i'nformatio,z. Tegcrr-di'ng the­
number of coll~es which provide reading TOom facilities for at least 
25 percent of the students on its Tolls is stated to be not availaibleat 
present. The Committee feels that until basic statiStics are in posses­
sion of the University Grants Commission, it win not be possible to 
chalk out Ii scheme and assess its 'financial implications. 

The Committee further suggest that the recommendations of e%-
pert committees should be properly analysed by the U.G.C. so as to 
assess the magnitude of every problem for taking suitable measures 
as and when funds are available. 

REPLY OF GoVERNMENT 

The Commission agrees with the suggestion. The collection of-
basic statistics is being started. 

IMinistrl1 oj Education o. M. No. F. 1-18/66-U2 dated 30.6.1967.] 

ReeoDlDlelldatien (Serial No. 56) Para 114: 

The Committee realise the imporlance of area studies which Juwe 
bee~commendedbyth,e Skiva Rao Commitooeand hope that in course 
'of time there .would develop specialised i'nstitutions for specialised 
,tudies enjoyi1l{J international reputation like the London School 0:1 
a.,iental Studies. Bt4t4t the slime time, the Committee are conscioolt 
IIf the limitation of funds available with Government to take up such 
ambitious schemes. Hence, the Cmnmittee -lJUggest that the Univer­
$ity Grants Commission may select some universities, or institutiona 
101' intensWeBtudia O1I.pa1"tieul4r af1easre1eiva8t to India's poUtical~_ 
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eultural and commercial interests so that with the maximum utilisa­
~ft. 9f ou.rmeagre juRds, a nucleu.sof such stu.dies may gradually! 
4leveZop. For ·the ,..es~nt. particular emphasis 'lTl4Y be gWe'n to the" 
South East Asian cou.ntries, Ceylon and Iran along with tM studies 
of their languages. The Committee suggest that these centres shou.lt! 
be open to students coming from aU over the country and also from 
abroad and as a matter of fact suitable incentives shou.ld be given to-
4ttract students to those courses. 

REPLY OF GoVERNMENT 

Necessary action in this behalf has already been taken by the Com-
mission on the lines suggested by the Estimates Committee. The 
Commission has appointed a Committee·to advise it for the imple-
mentation of programmes relating to area studies. The Commission, 
on the recommendations of the Committee has approved the program-
me of South Asian Studies in Rajasthan University and a research 
project on Indo-Arab relation in Osmania University. 

[Ministry of Education O.M. No. F.I-18/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. 58) Para No. U9 

The Committee are glad to note that the seminars and 'summer" 
schools CYl'ganised with the. assistance of U.G.C. have proved fruitful 
in giving a stimuZu.s to the participants to improve their prOfessional 
competence. They kope that earnest measures will !be taken for the 
expansion of the programme which envisages to have 300 institutions 
by 1970 and to train 15000 teachers every year. At the same time 
they would suggest that more summer schools for student~ and 
summer institutes jor curriculum reform may be organised as these 
also caU for equal attention. 

REPLY ·OF GoVElll'BmNT 

Efforts are being made to expand the programme of summer 
schools within the limits permj,tted by the financial resources. This 
would be further expanded with the availability of additional funds. 

fMinistry of Education O.M. No. Fl-18j66-U2d.a.ted, 30-6-1967]. 

Recommendation (Serial No. 61) Para No. 125 

The Committee jeel that the U.G.C. should have given mOre con­
sicieratWn to the affili4te4 colleges which teach 85% of the students 
aM feed the post-gradua.te classes of the universities. Unless the 
-quality "and stand;arcl 01 teaching in the affiliated-colleges is improv-
-ed, the muney sPent on post-graduate classes in the universities would 
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~e more or less a Wa3te. The Committee suggest that this aspect 
may be kept in view by the U.G.C. while giving grants out of the 
fv:nds available with them. 

REPLY OF GOVERNMENT 

While agreeing with the view expressed by the Estimates C0m.-
mittee that more attention should be paid to the development of 
affiliated colleges, it may be pointed out that in the Fourth Plan a 
major portion of funds for the development of affiliated colleges 
have been kept in the State sector. However, the Commission, 
within the resources available is providing assistance to affiliated 
~olleges for the following:-

(i) strengthening of laboratory and library facilities, 

(ii) construction of hostels and staff quarters, 

(iii) construction of Non-Resident Student Centres. 

The Commission will do everything possible to promote deve-
lopment of affiliated colleges in conjunction with the State Govern-
ments. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967]. 

Recommendation (Serial No. 62) Para No. 128 

The Committee a.re unhappy to learn that number of colleges 
nave of late been set up which do not have adequate enrolment and 
which are ill-equipped and cannot be considered viable economic 
or intellectual units. The CommittE}e suggest that estalblishment of 
3uch rub-standard colleges should be regulated and controlled in the 
interest of maintenance of economic standards. 

REPLY OF GOVERNMEN'l' 

The University Grants Commission endorses the view expressed 
by the Estimates Committee that the establishment of sub-standard 
colleges should be regulated and controlled in the interest of main-
tenance of academic standards. The Commission believes the setting 

. up of sub-standard colleges is due to pressure of numbers which is 
on the increase and also on account of sufficient support not being 
given by the State Governments. The Commission proposes reques-
ting the State Governments to make a survey of the situation (inclu-
ding norms laid d0wn by the Universities for affiliation of the col-
leges) in consultation with the Universities and suggests ways and 
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means for improvement. On the basis of the survey the Commission 
will decide the steps to be taken to· regulate the situation. 

[Ministry of Education O.M. No. F1-18/66-U2 dated 30-6-1967] . 

. Recommendation (Serial No. 63) PaI'a No. lZt 

The Committee note with concern the deterioration in the .tand­
o.Td of edUcation in the affiliated colleges. They feel that the Uni­
versity Grants Commission should tackle the problem of improving 
the standard of teaching and discipline in the affiliated colleges on 
4 priority basis. In this connection, the Committee would like to 
draw the attention of University Grants Commission/Government 
to their recommendations contained in paragraphs 125 and 128 ante . 

. The Committee hope that suitable measu.res win be taken by the 
University Grants ComTnission/Government in the light of the re-
commendations made by the Committee on Collegiate Education. 

REPLY OF GOVERlfMENT 

The University Grants Commission is already seized of this 
problem and taking steps as indicated in reply to para 125 within 
resources available to improve the standard of teaching and discip-
line in affiliated colleges. Further steps will be considered by the 
U.G.C. in the light of the recommendations made by the Education 
Commission which have gone into the question. 

[Ministry of Education O.M. No. F1-18j66-U2 dated 30-6-1967]. 

Recommendation (Serial No. 64) Para No. 130 

The Committee are of the view that regular inspection C1 college. 
by the University cOncerned greatly help« in raising the 8tandards 
of education in college. It helps to bring to light the shortcomings 
of the colleges so that steps can be taken to remove such shortcom­
ings and" tone up the administration of affiliated colleges. They 
suggest that the University Grants Commi.!sion ,hould make a detail­
f!d muIy of the problem by collecting the various regulations of thf! 
universities regarding i1l3pection of college, so as to find out hoW 
far these are followed by them. As a result of such a study a proce­
dure should be evolved with a view to ensure that all univerSities do 
carry out periodical inspections of coneges a.f!iliated to t1iem. 

REPLY OF GoVERNMENT 

The University' Grants Commission agrees with the Estimates 
Committee that regular inspection of colleges by universities helps 
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in raising the standards of education in the colleges. The Universities 
ar-ebeing requested 10 intimate if the inspection of colleges is being 
done in -accordance with their regulations. Thereafter the matter 
will be pursued further. 

[Ministry of Education O.M. N.o. F1-18/66-U2 dated 30-6-1967]. 

Beconun.eo.datiOll (Serial No. es) Para No. 143 

The Committee appreciate the difficulties oj universities to attract 
and retain the services of weLl-qualified teachers in engineering and 
technological departments when the scales of pay in universities do-
not compare favourably with the Indian Institutes of Technology. 
The Committee fail to find any justification for such disparity in 
salary scales of the university teachers in engineering and techno­
logical departments 'and the teachers in Indian Institute of Techno­
logy. They hope that, as proposed, the salary scales in Indian 
Universities will be 'brought at par with those of Indian Institutes 
Of Technology during the Fourth Plan. 

REPLY OF GoVERNMENT 

The scales of pay recommended for teachers in university d~t­
ments -(including those of Engineering & Technology) ar.e now at 
par with those obtaining in Indian Institutes of Toohnology. 

[Ministry of Edu.cation O.M. N.o. F1-18/66-U2 dated 30-6-1967]. 

Recommendation (Serial No. 71) Para No. 146 

The Committee feel that a person who does not teach has no 
right to be caUed a teacher. They also think that a Pritncipal mmt 
take some classes as this helps him in maintaining ·comact with t.h.e 
.students. The students shauld also have easy acceS8 to the Principal. 
The Committee suggest that the Unive.rsity Grants Commission 
shott,ldimpress upon the colleges recognised under Sectxihn. 2 <f) of 
the U.G.c. Act the desirabiZityof Principals taking a ,few ckl.sSeB. 

REPLY OF GoV'ERNMENT 

This has been noted.. In the case of the Delhi Colleges, where 
the U.G.C. pays the mainienance grants the Principals of the .colleges 
are expected to take some classes and this has been provided in the 
Ordinances of the Delhi Uniiverslty. 

[Minist.,.y 01 Education O.M. r.1n. Fl .. 1S/~U2 dated 30-6-1967]. 
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Recommen4ation (Serial No. 'l3) Para No. I. 

The Committee attach great importance to the eradicatioft. of 
(:oTTupnon and malpractices from the universities which are the 
main soorce of supply of officers for manning puMic services especial­
ly at the higher levels and hope that the repo?"t of the Committee 
appointing to suggest measures for eradicating c6rruption tmd mal· 
practices from the universities will soon be fi:rUblised and earLy acti01t 
taken on the recommendations made therein. 

REPLY OF GOVERNMENT 

The report of the committee has been finalised and will be con-
sidered by the Commission. 

[Ministry of Education O.M. No. FI-18/66-U2 dated 30-6-1967]. 

Recommendation (Serial No. 74) Para No. 150 

The Committee are glad to note that Madras University has 
.already introduced Gratuity-cum-Provident Fund-cum-Insurance 
Scheme and that schemes relating to Contributory Provident Fund­
cum-Gratuity and General Provident Fund-cum-Pension-Gratuity 
·are proposed to be introduced for the benefit of the employees of the 
Central Universities. They hope that the schemes will be finalised 
and put into force early. The Committee also suggest that State 
universities and colleges should also be persuaded to introduce a 
.scheme on similar lines. 

REPLY OF GOVERNMENT 

The schemes relating to ContribU'tory Fund-cum-Gratuity and 
General Provident Fund-cum-Penslon-cum-Gratuity have been fina-
lised in the Central Uni~rsities and Indian Institute of Science, 
Bangalore and are proposed to be introduced with effect from 1st 
April, 1964. The broad outlines of the schemes will be brought to 
the. notice 6f the State GOV'ernments for implementation in univer-
s'ties and colleges for their consideration. 

[Ministry of Education O.M. No. F 1-18/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. 75) Para No. 151 

The Committee are gla4 to learn that the schem.e lor the excha.nge 
-of teachers between unitJll!rsities has been initiated with a view to 
encourage exchange of ideds ..znd experiences and to prc:tm..ote a sense 
of intellectual unity in the country. The scheme "7U1kes it p0S8ible 
jor the tmitlersitiesl to utilise the services ~ talented personnel as 
-widely as possible. The scheme also provides opportunities for the 
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staff and students engaged in advanced stu.dies to come into close 
and useful contact with distingu.ished teachers. The Committee 
hope3 that aU universities will tak.e advantage of this scheme. 

REPLY OF GOVERNMENT 

The University Grants Commission will provide all facilities 
within the resources available to enable the universities to take 
advantage of the scheme. 

[Ministry of Education a.M. No. Fl-18/66-U2 dated 30-6-1967]_ 

Recommendation (Serial No. 76) Para No. 152 

The Committee feel that, consistant with the country's foreign ex­
change pos1Jtion. teachers shou,ld be enc01.Lraged to attend interna­
tional conferences abroad and take full advantage of the assistance 
wvailable u,nder the 'travel grants' scheme. Contacts established at 
such international conferences, besides improving the O1.LtZook and the 
mental horizon 0/ the teachers, are expected to result in fruitfUl colla­
bQTation between Indian Universities and abroad. 

REPLY OF GOVERNMENT 

This is already being done in the light of the resources available. 

[MinistTY of Education a.M. No. F 1-18/66-U2, dated 30-6-1967.] 

Recommendation (Serial No. 77) Para No. 153 

The Committee commend the scheme of "u,tiLiSation of services of 
retired teachers" which helps in availing of the services of teachers 
of ou,tstanding merit who have crossed the normal age of su.pperan­
nuation and are otherwise fit. It also helps the teachers to continue 
the research which has not been completed at the time of their re­
tirement. The Committee, however, suggest that the selection of 
retired teachers under this scheme should be made with care and the 
University Grants Commission should keep itself informed of the­
stu.dies and other activities undertaken by the teachers so as to assess' 
the usefulness of this scheme. 

REPLY OF GoVERNMENT 

The selection for teachers under the scheme of utilisation of ser· 
vices of retired teachers is done on the r~mmendations of a Com-
mittee of eminent educationists and the teachers are required to 
keep the Commission informed of the studies and research worl!-
undertaken by them. 
[Ministry of Edu.cation a.M. No. F 1-18/66-U2, dated 30-6-1967.] 
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Beeemmendation (Serial No. 80) Para No. 159 

While the Committee note the analysis of the causes of studems' 
indiscipline given by the Ministry as shown in .paragraph 159, they 
jeel that certain non-academic factcrrs play not an insignificant part 
in contributing to students' indiscipline. These are (i) cinema craze 
and Witnessing of sex-provoking films, (ii) cinema posters, (iii) 
influence of politics in educational institutions, (iv) lack of required 
type of teachers and contact between the teachers and students and 
(v) Lack of congenial atmosphere and proper facilities at home. The 
Committee hope that a note of all these factors wtll also be taken of 
by the Government as the problem of students' indiscipline has bee'n 
a cause for concern from the point of view of wholesome develop­
ment of the society. 

REPLY OF GoVERNMENT 

The Commission and the Government are already seized of the 
problem and programmes of students welfare so as to take away the-
students from the undesirable influences are under consideration-
but much would depend upon the resources that :nay be available-
for the purpose. 

[Ministry of Education O.M. No. FI-18/66-U2 dated 30+1967] 

Recommendations (Serial No. 82) Para No. 164 

The Committee consider it essential that there should be a liberal. 
scheme Of scholarships which will enable bright students, even 
thoughi born of poor parents, to secure the benefit of education if 
they are intellectually equipped for it. They feel that those who 
have aptitude and merit should not be deprived of the opportunity of 
getting higher education due to p.overty but should be enabled t~ 
embark upon post-graduation standards in Universities and higher 
institutions oJ learning. 

The Committee feel that in view of the vast increase in the 
number of scholars in the universities, the number of scholarships 
and felLowships is very much on the low side. Consequently, many­
deserving but poor students are not able to get the necessary finan­
cial aid. They would urge that in view 01 the tremendoUs increCL!€ 
in the number of students and the general poverty of a Large 
number of students the position be reviewed so that the number of 
scholarships may be adequately increased. The Committee also note 
that the amount of scholarship per head is inadequate in many cases, 
it should be such as to cover the major portion of expenditure of it 
scholar. 
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REPLY OF GoVERNMENT 

The University Grants Commission agrees with the Estimates 
-Committee that the number of scholarships. and fellowships is very 
. much low compared to the university population. The Commission 
would very much like to increase the number as fell as the value of 
the scholarships and fellowships,. but cannot do so in view of the· 
limited resources placed at its disposal. It may, however, be pointed 
out that with effect from July 1966 the Commission has raised the 
value of postgraduate research scholarships from Rs. 200 to Rs. 25() 
per month. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967] 

Recommendation (Serial No. 83) Para No. 165 

The Committee agree with the views of the University Grants 
Commission that there should be reasonable uniformity in the value 
of scholarships and fellowships awarded by the different agencies. 
They consider it desirable that there should be a cOOTdinating aut1ui. 
rity for making an assessment as to the adequacy, proper utilisation 
etc., of all scholarships and fellOWShips awarded b~l Central agencies. 
The Committee suggest that an Expert Committee consisting of re­
presentatives of all the concerned Ministries/Central bodies should 
be set up to consider this question and evolve a satisfactory solution 
:to this problem. 

REPLY OF GOVERNMENT 

A similar recommendation figures in the Report of the Education 
Commission and has been accepted in principle. These will be imple-
mented subject to the availability 'of funds. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967] 

Recommendation (Serial No. 86) Para No. 168 

The' Committee are of the view that there should not be two 
~chemes of the same nature and hope that the schemes of Students' 
Homes and Non-resident Students Centres will be merged immedia­
tely and operated as one scheme during the Fourth Plan. 

REPLY OF GOVERNMENT 

This has already been done. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967] 
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lIee¥lMtbemiatibn (serial No. 87) bra No. 170 
the Committee are glad to learn t1ur.t the peTCentage of scho14rs 

residing in hostel.$ to the total ~roltne1lt 1tas been gmdua~ it&CTeClS­
ing. They feel that the ~ovision of auitAble and aGequatef hoiut 
Ilccbmmodation is essential for a healthy corporate life lind imp'rove­
mimt in the quality of h.igher edtiCation. -The Committee hOpe that 
earnf!st measures will be taken to implement the recommendations 
made by the Committee on Residential Atcommodatio1t fot' Teachers 
and Students. They further hope that adequate funds for residen­
tial accommodation of students and teachers will be placed by Gov­
ernment at the disposal of the University Grants Commission to ena­
ble it to assist the universities and colleges during the Fourth Plan 
peribd. 

REPLY OF GoVERNMENT 

The recommendations made by the Committee on 'Residential 
Atlvbmmodation' for teachers and students are ~ kE;Pt in view 
w:tiiie assessing the Fourth Plan proposals of the· univerSities. 

fMinistry of Education O.M. No. Fl-18/66-U2 dated 30-~1967] 

Rec:ori:1ntendation (Serial No. 92) J»ara No. 179 

While appreciating the idea. of establishing Gandhi Bh4vans i1\ 
Aome of the Universities the Committee noted with regret that not 
m14th has been done to jt';,:rpaga.te the idea and ideology of Mahatma 
Gandhi. The Committee feel that these ideas deserve to be properly 
propagated among the young students and to that end the Gandhi 
Smarak Nidhi, as a!sothe U. G. C. may make serious efforts to im­
prO'Ve the. working of GandM Bhavans set up so far in the! light of 
the recommendations made by the Committee on Gandhi Bhavans lind 
also to set up stiCh Bhavans in other universities and edtiCational cen­
t'F€.S. The Committee need hardly stress the importance of organising 
study circles, symposia, seminars, talks, lectures and other specialised 
studies irn Gandhi Bhavans on Gandhian ideology and his socio-econo­
mic ideas. The Committee hope that these Bhavans will be fully 
utilised to explain to the students the philosophy of Indian revolution 
of which Mahatma Gandhi was the leader and inspirer. 

REPLY OF GOVERNMENT 

The Commission had also reviewed the working of the scheme of 
Gandhi Bhavans and expressed the view that in the light of the ex-
Perience of those which have been set up the scheme may not be ex-
tended fUrther and proposals from the universities for Gandhi Bhavans 

3825 ii) LS-3. 
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may be examined on individual merits. The recommendation made· 
by the U. G." C. Committee on the working of Gandhi Bhavans had' 
been brought to the notice of the universities for necessary action. 
The Gandhi Bhavans which are functioning do organise sympoSia, 
seminar, talks, lectures etc. in order to propagate the idea and ideology 
of Mahatma Gandhi. The views of Estimate Commit1:ee would how-· 
ever be brought to the notice of the universities concerned. 

[Ministry of Education O.M. No. F1-18/66-U2 dated 30-6-19671 

Recommendation (Serial No. 94) Para No. 182 

The Committee appreciate the idea of having Planning Forum&,: 
in universities and colleges to create interest among the student com­
munity about the Five Year Plans and the economic problems facing­
the country. They, however, regret to learn that as many as 84 
universities and institutions deemed to be universities and 1478 col-, 
leges have not yet set up Planning Forums. They are also unhaPJY1l: 
to learn that Planning Forums which have been set up have" 
not generally proved popular. The Committee I>uggest that the u.a.c. 
in consv ltation with the Planning Commission may undertake a 
review of the working of the Plannig Forums in various universi­
ties and colleges. In the light of such a review steps may be taken to 
revitalise the programme of Planning Forums. The feasibility of 
entrusting the administration of the scheme to the University Grants" 
Commission may also be examined. . 

The Committee are also of the view that Planning Forurns shouUr" 
have wider scope not only to discuss the Plans of this country bu~ 
also to have an understanding of the plans of other countries. Partj­
cular attentiOn should be given to the distinctive features of demo­
cratic planning and of the crisis of development 'Which any plan Will 
have to pass through. The Planning Forums should also discuss tht! . 
shortfalls and the reasons thereof and achievements of various Plam. 

REPLY OF GoVERNMENT 

As suggested by the Estimates Committee the revieWing of the 
working of the Planning Forums in Universities and colleges will be-
taken up with the Planning Commission. The Commission will be" 
glad to undertake the administration of the scheme provided ade-
quate resources for implementing scheme are made available. 

[Ministry of Education O.M. No. F1-18/66-U2 dated 30-6-1967] 
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.lIjecommendation (Serial No. 96) Para No. 185 

The Committee feel that the quality of education depends very 
largely on the climate of hardwork and proper motivation. They 
aLso feel that the) number of working days should be adequately 
increased and classes held for a large number of days so that Uie4 
entire carricula may be covered by class lectures or by tutorials. The 
Committee hope that the UniverSity Grants Commission/Govern­
ment will take suitable steps for this purpose 

REPLY OF GOVERNMENT 

The University Grants Commission had appointed a Committee-
to suggest a uniform calendar for the universities and colleges. T~ 
Commission accepted the recommendation of the Committee that·. 
every university should have notJ less than 180 clear working days 
and the number of holidays should be cut down to the minimum 
possible. The views of the Commission have been brought to the 
notice of the universities. . ; 

[Ministry of Education O.M. No. F1-18/66-U2 dated 30-6-1967] .! 

RecoDlDJlendation (Serial No. 97) Para No. 186 

The C01nmittee feel that the Community Development and Pan­
chayati Raj have made an impact on Indian Society and econO'TlJ.Y . 
and aTe glad that a scheme for promoting prcgrammes of teaching;· 
and research in Community Development, Co-operation and Pan­
chayati Raj has been initiated in universities. They hope that the 
$cheme will be implemented vigorously. 

REPLY OF GoVERNMENT 

The views of the Estimates Committee have been noted. 

[Ministry of Education O.M. No. F1-18/66-U2 dated 30-6-1967]. 
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RECOMMENDATIONS WHICH THE COMMI'M'EE DO NOT 
DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S 

REPLY 

Recommendation (Serial No.2) Para No.5 

T~ Committee feel that in view of the strenuous nature of the 
du'hes and responsibilities involved there should be some age limit 
pY-es'c1'ibed for the appointment of Members of the University Grants 
CO'rnmission. 

REPLY OF GOVERNMENT 

Government are of the opinion that age limit is necessary only in 
the case of whole:-time members and a provision to that effect already 
e~ts in the case of Chairman, UGC who is the only whole-time 
member for. the time. being. It is also proposed to prescribe similar 
age for other whole-time members as and when the U.G.C. Act 
is amended to provide for more whole-time members. No statutory 
pro-vision regarding age limit is-necessary in the case of other ~m­
belS of the Commission. The Recommendation made by the Com-
mittee, however, be kept in view while appointing members. 

[Ministry of Education O.M. No. FI-18/66-U2 dated 30.,6.1967] 

aecommendation (Serial No.6) Para No. 13 

The Committee· nOte that Rules and Regulations for sOme of the 
su.b~sections of the Sections 25 and 26 have not been .framed .even. 
though those sub-Sections relate to some important matters such as 
tnereturns and' information which are to be furnished by u71.iver­
sities in respect of their fi:Jiancial position or standards of teaching and 
examination mainta4.ned therein defining the minimum standards of 
instruction for the grant of any degree by any university, regulating 
the maintenanc.e of standards and the coordination of work or facilities 
111 universities. The Committee consider that rules and regulations on 
these important sUb-Sections are essential for fulfilling the main pur­
'[>&se of setting up the Unriversity Grants Commission i.e. coordination 
and determination of standards in universities. The Committee need 

36 
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ha.rdl.y streSIt, the u.rgency ~kin9 ruJ.eB ~n4 1'egulations on th,ese 
important sub-Sections and suggest that the Ministry of Education 
s~ eM1Lre theIt IJffLch. rules a.nd regadlltiom ar~ framed early. 

REPLY OF GOVERNMENT 

The University Grants Commission have noted the remnks. 
Stepi are being .• taken to frame necessary rules. 

[Ministry of E,ducation O.M. No. F1-18/66-U2 dat~d 3Q..6-196.71 

COMMENTS OF THE COMMIriBE 

T'W6 copies of rul.es and Tegul4tions framed by the UniWTsity 
Gra.nts Comm.ission may be furnished to th~ Committee. 

J,Ceee ..... tieb (Serial No. 1«) Para No. 19 

The Committee are in full a.greement with the recomm~ion 
of the Committee on 'Model Act' for univers~ies (1Mnt~ in p-.a.:­
graph 19 of this Report) a.nd suggest t1ia.t the University Grams Com­
mission should pursue the m4tber with. the State Governments. The 
Committee further suggest that the organisation of the existing Uni-
~ersitt ~ CDWtiftittees in the ~-e fn4y be revielrb~, &y h~ U. ni­
v~rsity Grants Commission so thtlt n~e$lttt"y ref'ft.etfiill steps may be 
NJocIn. 

REPLY OF GOVERNMENT 

In its report the' Committee on "Model Act of Universities" had 
observed tbM in S8Wfte se.tes, lhlivef9ity Gta!l'l1s Committees have 
been estaPlished ~ tPa.t i~ t~ were tn, ~ a, ~u,I. at;ld, el;l!ective 
contributi,on to higher educati,on, the entire, que~i;on wou,ld, Q,eed 
caretul consideration by the coIDpf;!t~.t a,u,thoriti,es. ~'rh~p iA co,n-
sultati,on W-iU1 ~e UniveJ;'sity Qra(ll!; Cp~~~~op'.. The~&u.ca;tion 
COilUlllSslon, 41 its, Report, has agt:"eed ~~th the St.a,o,djug C~tt~ 
Qf the lnter-UWveJ;i;itY ~oard w:bicl.t h,a.c;I e~es~ itl>,e~ s.~ongly 
again$t the e$li~~ent of University Gr~.t~ C~jpn i,u, the 
Sia,tes. Tb,e report O;f th,e E4~at~on C~o:n: ¥. ~en. a.s tl,a,t ~f 
the. Committee on "Model Act for Universities4• are already ~ the 
State Governments and it is hoped that they would give due consi-
deration to the views ~ the C~~ioo. 9It this subject. Govern-
ment are, however, willing to negotiate with the State Governments 
flt tltia JMtter aod tile T;JG~ AlW'e ~ to co-operate WUfl the: Gov-
erntblidt ill II re.- of the situation, If requ.i1'«l 

~i.!Jistry of E.clucCJtion O.M. No. F1-18/~U2 clp.tea. ~O-6-1~1 
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COMMENTS OF THE CoMMITi'IIE 

A report on the progre.s made in the matter may be furnisned· to 
the Committee. 

Recommendation (Serial No. 12) Para No. 23 

'The Committee feel that though more or less an informal associa .. 
tion, the Inter-University Board has been discharging important fume­
tions n~ only as a commo1J. forum for aU the universities-but also 
as an agency to enforce some standard and code among the univer­
sities. The Committee hope that close coordination between the 
University Grants Commission and Inter-University Board will COn­
tinueto be maintained and fun use wiLt be made by the U.G.C. of 
the forum provided by the Inter-University Board for exchange of 
notes amongst the Vice-Chancellors and for improving the standard, 
discipline and administration of the Universities. The Committee 
suggests that the feasibility of giving the Inter-U7t~versity Board a for-
mal status may be examined. " 

".' . 

REPLY OF GoVERNMENT 

iriter ,University Board is a voluntary and non-official body. It 
is felt, that it will not be desirable to change this status, because any 
statuiory status may give this voluntary association the comploexion 
of a Government-body. ' 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967] 
, , 

":,, :,:: '"R~~~end~~ion (8.eria1 No. 15) Par~ No. 29 
" . ;. ~ • " .• ••. • I.... • .• 

, , 

. ··Th~~c61ri.1nttfe~·hope~;t-hatin the l1.ght of obser-dations of Uriiveisity 
GTants Com:mission and recommendation made by the Standards 
Commi~tee m.entioned in paragraph 29, a sound admission policy will 
be ti,oTk~dou.t and, pursued. The Committee suggest that ,effective 
sie~~: 'should be taken towards div,~rsification 9f courses. at the ~econ­
dqTy s:iage'so'~1iap at least 40% to _50% of stwients. cou.ld!j%rsome 
vocaiionalprtechniCal training or. on some appre7tticeship scneme. 
ihe;'e'~y · ;ei~~i~: p~e~su~e of admission on ,the -tin~verstti~s -: ~~4 
coUege~. \~' ,:''' i:' "",::'. ' , , . ' 

REPLY OF Go~ 

,The ,'Education Commission has, in its rep-ort, reconunend,ed that 
work expenenee shoUld' be introduced, as an inte8ral part o,f~l', ~u­
cation. It, has also ,recommended that strong vocational bias be given 
to high~r seeoDdary'edlication and th~ enrolment in vooatfonal 
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courses at thisatage be raised to 50% of the total enrolment. These 
.ftCommendations will be considered by the Central Advisory Board 
.. Education. 

, . 
[¥inistry of Education O.M. No. FI-18/66-U2 dated 30-6-1967] 

Recommendation (Serial No. 18)- Para No. 37 
.' . 

The Committee feel that it wiLt greatly improve the academic 
.at4ndards in the country if one Central University is .setup in each 
Btate or .one of the existing universities is converted as a Central 
University, then it will cost substantial amount to the Central Ex­
.eheqt+er. They, therefore, hope that the Education Commission win 
"consider this matter in aU its aspects and arrive at a decision. Mean­
while they sug"gest that the feasibility of declaring the three Presi­
dency 'Universities viz., Calcutta,' Bombay and Madras (or at least 
:the ,.city portion jor these universit~es) which are considered to be 
highly developed as Institutes oJ National Importance. These Uni­
versities will thus be brought under the purview of Central Govern­
ment and further developed through liberal resources and broad 
based policies relating to recruitment and admission on an all-India 
basis. 

REPLY OF GOVERNMENT 

So far as the qu~stion of setting up of a Central University in each 
State is concerned, the Education Commission has not fav:oured the 
'-idea. 'In this connection, the following extract from the Eepor~ of 
'the: Ei:J:ucation Commission is relevant: 

"New Central Universities: One proposal placed before Us sugges-
ted' the establishment of a Central University in every State. In dis-
cussions with State Governments and Universities we found that it 
"had a mixed reception. Some States welcome it either because a 
Central University is a prestige institution Or because it would there-
by be "relieved of the financial responsibility, but 'many 'oppose it. 
"After"careful consideratioriwe are indined to agree with theiatter 
"vieW'.·'" . 

' .. ~o main· arguments have been put forward in support of the pro-
:p~l;namely it will'save these universities from local pulls and pre':' 
&sure~ whiel1are unfavourable to the proper development of bi'gher 
,edueation and th~t it will help to raise standards. We are afraid that 
we cannot accept eiUter of these contentions. Not only one univer~ 
~ty. iB a "State,· but every university has to be protected' from unfavo':' '. 
tlrabl~".local pressures and pulls. This, !n essence is the problem of 



40 

,un~versity a""tqll~my which is discuss"e~ mq~e full:y ill the llext chap-
ter. We wO,ul~, however, like to point out th~ we ",ill bIlve t<.1' dis-
cover and adopt ways and means, other than "Centralisati9a'\tio!t pro-
tecting it. Nor can we agree that more liberal assistance fro~ the-
Centre will necessarily improve standard or that a Central Utttver-
sity would ipso fa.cto be a better university. 

The main object of this proposal is to ensure a more liberat flow 
of CEmtral funds to select univ~rsities in the States. We concede that· 
this is necessary. But instead of selecting one university in ~h 
State for this purpose once and for all, it woo.ld be better to rqa~ 
mare liberal Central assistance available to ali State Universities on 
th1!: basjs of their performance and merit, This is already being ~ne' 
to a limited e~ten.t and the U.G.C. gives developmenta'l grants to these 
universities. We have recommended large resources to be placed at 
the dSpOsal of the U.G.C. so as to increase the amount ofCentra~,assis­
tance for development purposes. In addition, the amendtllg Bitl for 
the U.G.C. Act proposes to authorise the U.G.C. to gi\1e maint~ance 
grants also to the State Universities. If these proVisions are fully 
utilised the main objects· of this proposed will be serve~ in a better 
way and its disadvantage. would be avoided". 

2. In view of the Educ~tion Commission's recommendations; the-' 
question of declaring Presidency Universities as Institutions of Na-
1i9l1al Importance doe$ .,ot ari~. 

3. Governm~Ilt agree t}}at tb~ ~tting up 9f. Ceat;r~ Ut¥yel:,~ 
in each State will not solve the pr.oblem a,nd tba,t th.e ~~'~ ~ 
may continue; . 

[Ministry o/Education 0.14. No, .fl-~8/6p-U2 da.ted 3O;:6-\~71] 

. l'~ Committee. ~re not ~'Jl1ly over the. v~ slow prog,ressacit.ieved' 
byvariou~ univ(!Tsi.ties in.utiUsingt~ grants (d1oo«,," byt~e rTt\i-
versity Grants Commission on the basis of the recommend~1Jio.m' 
'made by the Visiting Committees for projects relating to science sub­
ject6, 'huma.nit~ cindtlw.tl 9/ g.enend nature. like liNtels, stal quar­
ters, guest houses, non-resident studettts' centres, hobby woritmops,.. 
h.,alth centres and printing presus. They, in pCJTtiCtWIT, regf'et that 
some of the universities such as Bombay, Bohagafpur, MagacIh,1Jtf.gpur, 
Ranchi etc. ha.ve not utiUsed even 20 per cent of such aRoclttions. 
~'Comm~t;t~e feel thct the University Grants CommiuiuR Bft~ 
.ot 011.1" allocate mOTft funds to thosp. universities which show pro-
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gi:~ b14t t~ shqu;W alBo a~s(! the ~~es of slow progress in fl'ther 
univcrsiii¥s so lIS to ~ise remedial t.n~res for smQOth junchoni.g 
of ~Iopmftt sc~es apprQVed by them. They ~re (Jlso Gf the 
view '1wK the e.xpcm4iiure on. plein pr~;ec's s~ld be so w.orked out t,. ~ ~ eIn even. cf~~tion of S1iCh e~nm$u.fe in variott." years 
of t~ Fiafl. to ~. kGsty Ilnd u.n.scrutin.ised dilbur.l of amount ill: 

t4e lAut yeGr ()f the plan. 

REPLY OF GoVERNMENT 

The Visiting Committees appointed by the University Grants COtn-
mission to assess the requirements of the universities for the F':>urth 
Plan ~04 ~ve been requested to ev~uate tpe progress made by 
the universities with regard to the implementation of the Third Plan 
programmes ~nd s,ugg~t measures for evercoming difficl\lties encoun-
tered by the univerSities resulting in slow progress. The Visiting 
C~itt~s would a~o indicate phaBing of the fin~~ required for 
projects undertaken by the Universities. Howeve,r, it may be point-
-eq ~t that the elqlenditure OIl the projects in Ule ini~ial ~es is 
ra~er slo.W and gatas moment\l!U when the projects fiet gqing.· To-
war4s the cl~ of the J?l~:p peIiod t4e expe.nditqre is. qttite hea~ ~s 
~y ta~t time miti~ difticulties in pla,nIling and execut.ion have been' 
overco~ 

[Ministry of Education O.M. No. Fl-18/~-U2 date~ ~-6:13,~7] 

C~N~OFTImCOM~ 

The Committee may be informed of the action taken on its fec~ 
mendations to aUocate more funds to thOse Universities which ~how 
prtJffI'ess and to /ln4ly~ tht! causes a.f slow pr~ess in· otfier {f.ttiver--
sities 1m" ~ T~ meures. 

As concluded by the Education Ministers' Conferew:e t4nd a8itteq 
by the University grants Commission the present procedure of mat­
ching grants is not satisfactory in some ways and it needs eXllmina­
ticms and modification so CIs to ma;ke it m,ore. effecti".fe in operation. 
The Committee would .like the Government/University Grants C01ft-
million. to 1Ja8BS the urorking Of tile system. lm«f t~e _tdhfe corTe· 
~ meaBure •. 

~ y: 01' Go¥II!8N~KJQ! 

The University Grants Commission is of the view that tnatching 
gr~ c~ be altogetlaer dispensed with. tt ma,y not be ~~~ble 
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IIor the Central Government to bear the responsibility for mainten.: 
~ce of projects in the State Universities and that it may also not be ' 
feasible for the State Governments to hand over funds which are 
normally allocated to the State Sector for matcrung contribution to-
wards. programmes of higher edu~ation to the U.G.C. The Commis-
'lIion feels that as it could pay Qnly the development grants for speci-
fic period ~nd eventually, the maintenance is the responsibility of the 
State Governments it is very desirable that the State Governments 
should be involved in the programmes right from the initial stages. 
The corrective m'easure .is to ensure that matching contribution for 
the programmes is forthcoming. ...' 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967] 

: . . 

Recommendation (Serial No. 29) Para No. 67 

The Committee note that the foreign exchange allocated under the 
scheme (which authorises the universities during e'ach licensing 
period to utilise foreign exchange directly upto Rs. 500/- for the im­
port of each item' of equipment urgently required for research, StLb­
ject to the overall foreign exchange Ceiling for each university fixed 
'by the Commission) has been much less during 1964-65 as compared 
to the amount allocated during 1963-64. The representatives Of the 
Ministry of Ed'UCation and the University Grants Commission have 
admitted that this scheme has been most usefUL for the universities. 
The Committee therefore suggest that the feasibility of providing 
more foreign exchange to universities under this scheme may be 

.examined . 
• ,I, .... 
, .The· Committee would also. like .to suggest that in· the interest of 

quality of higher education and in·view of the foreign exchange diffi­
culty, which is likely to continue for some time, the Government 
should try to· get some ad hoc gra.nt or Loan from some international 
organisations, specifically for meeting the needs of education and 
scientijif re~earch. . 

.. '. : ~ . 

REPLY OF GOVERNMENT _ .. 

The su,ggestion made by the Estimates Committee involves poli-
tical implications and it is not possible to take a uniform. :decision. 
However, as and when foreign organisations offer assistance to Uni-
versities, such offers are considered and accepted, wherever feasible, 
Dnmerits. 

,(Ministry of Education O.M. No. Fl-lS/66-t12 dcited:JO-6-1~" 
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B«dimnendation (Serial No. 31) Para No.6' 

The Committee quite appreciate that there is bO".Lnd to be' slight 
difference in average a1tnual expenditure per pupil in Indian Unit1er­
siit..es- 'depending upon the recurring expenditure incurred by the'm. 
They, however, regret to note that wide variations, in such expendi­
ture. They suggest that efforts should be made to bring as much uni­
formity as possible in the average annual cost per pupil in different 
universities. 

REPLY OF GOVERNMENT 

Th'e average cost per pupil depends upon many factors i.e. total 
resources of the university, type of student population, level of deve-
lopment already achi"eved by the university. As there is no unifor-
mity in the basis and quanturr.. of maintenance grant paid by the 
State Governments and the universities are at different stages of deve-
lopment there are bound to be differeIice~in: the cost per pupil, in 
various universities. It may not be feasible in the immediate future 
to bring about uniformity although efforts ar(> already being made 
in thls direction e.g. introduction of uniform salary scales for teacheI1l 
in all 'the universities; uniform basis of central assistance for deve-
lopment programmes for all the unversities etc. etc. 

[Ministry of Education O.M. No. Fl-18/66-U'2 dated 30-6-1967] 

. Recommendation (Serial No. 45) Para No. 93 
. . , 

The Committee consider it almost Wnperative that there should be 
-someu:niformity of standards in Indian Universities. They are of the 
view that UniverSity Gi'ants CommisSion should collect infQ.rmatio1!­
regarding the standard maintained by f;lijJerent universities in their 
curricula, holding of examinations and in awarding degrees-parti­
cularly of those degrees which are not recognised by other universi­
ties. The . Committee would also urge, that, the University Granu 
Commission/Ministry of Education may use their good offices to per.;. 
suade the various universities to maintain more or less Uniform stand-
ard in teaching and awarding degrees so that mutual recognition to 
degree. awarded to them may be' made possible. rhey also suggest 
thqtservices of the Inter-University Board maY"be invoked f~T th~ 
-pu.rpo~; , 

.:. , 
~LYOF' GoVERNMENT -" _ . ...: . 

The Revieu Committees appointed by the' Corruriission would go . 
into,~ standards maintained by universities wUh regard to ~!:eir 



curricula, examiDatiOIDs etc., and make necessary recommendz.ti:ms. 
However, maintenance of uniform standards in teaching and award-
in~ degrees on all-India basis is beset With difticulties as this ~id 
detJend upon standing of universities and facilities m~de avait~e 
by them to the students. 

The Commission had considered the question of non-recognition 
of qualification of certain universities by other univenn:ties anti felt 
that eligibility for admission to universities should be aut!OMatic and 
not depending upon the university from which a particular degree 
has been attained. However, it was prerogative of the university to 
admit any student dependi~ upclIl his attainment without pre~wlice' 
to ~ university from which the admission qualification has be~ ob-
u.ined. 

Universities are aU'$Onomous Bodies and cannot be forced t() recog-
nise the clegreea ~ etlier universities. However, e1forts are 1l?tng 
continued: to persu~ the univ'ftrSitie~ for the reco~tion of ~e~ees 
of universities. 

[Ministry of Etiuc4tion O.M. No. Fl-18/66-U2 dated 30-6-1~] 

Recom~eI;l~~~ion (Serial No. 46) Para No. 97 

Although the University Education Commission had made recom­
mendation a"- mtroduction ~ geaer4l edu.ca.ei<m in the unive~:>ities 
as far back 4S 1948-49, the Committee regret to state that no sig1tifi­
ca.nt progress ha.s been ~e in introducing ~ edUO&~ in 
various ufiive'rsities and that only Rs. 2 ltlkhs cdul4 ~e ~ fOr" 
this pot41"pO.$,e out of the ~ of Rs. g.. 43 ,.,.. ~ iIIe Jut 
three yeu;rs. the C01n.mitt~e ~ that the V~!J ~$ 
CommiSsion may Tevi~w the genenr.t educatiOn ~ &U'aikt!M m 
vario,us univers~s with a view to suggest im.~~ a.fMf cthlp-
tion in other universities whe-re it does '!'tot exist at pNsetit. 

RBPl;.Y OF GQVERNMENT 

The recommendations made by the Standing Advisory ~8e' 
on General EdiJcatiMl have been sent to t)le uAiVetaities 'far the!ir. 
comments. A questionnaire has also been addressed to the ~­
sities to ftnd out the character of general education introducect in the-
universities. After the reaction of the universities is known, the-
posi~iQn will be reviewed. 

[Ministry of Education O.M. No. Fl-18/ .... U2 tlatu 3tt-i-tMiJ 
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R.qmm.eruletiw<Seriai No. (7) Para No. 101 

111e Committee do not like to accept that there aTe bouml to be 
dil.erences in the standaTds t1etutLlLy attained by ooritJU3 in.stitulions 
im.pl.lTting engineering and tec7i:1tol.ogical education even though they 
agree that rigid u.niformity of sta.n.daTd is not possible. ThetJ aTe, 
however, of the mew that Wft.eft. the courses of study are the same 
in iJoth the In.dian Instittdes of Technology and U1IiVef"sity Depc&rt· 
ments and Colleges imperting technical education, efforts should be 
made to provide more OT less equal scales of 1'4y, good workshops etc. 
The Committ~ therefOre, s~ that efforts shoUld be made to 
reduce the difference in standard of education in the uniWTsity de. 
partments and colleges on the one hand and institutes oftech.ndlogy 
. on the other. Altemativdy the Committee wouIa like the GoveTn· 
men:i to examine the feasibiHty of the Indian Institutes of Technology 
undertaking only postgraduate and higher techn.oWgical teaching and 
of the laboratory and workshop faciLities available with the t2C!rious 
engtft.eering colleges shou.ld be mtI.de and remedial measures tuken 
as may be necessary. 

REPLY OF GoVERNMENT 

The All Indian Council for Technical Education has already l'e-
commended the Indian Institutes of Technology seales of pay to be 
adopted in all the Engineering Colleges conducting degree courses, As 
thEU.T. are largely postgraduate and research Institutions, they 
have' to be provided special type of equipment. The equipm'ent that 
is r~quired for undergraduate work is essentially similar in all the 
Engineering Colleges including I.I.Ts. The equipment that is provid-
ed in these Institutes therefore, cannot be provided in all the deg-
ree institutions. Further it has been ensured that all the degree Insti-
tutions get the same type of equipment ap.d workshops in conformity 
with the Syllabus/curriculam and the required standards. Provi-
sion for undergraduate courses in !.l.Ts.has been:made with a view 
ro taking maximum advantage of the equipment and staff that has 
been provided in these Institutes. 

The Indian Institutes of Technology are at .present providing 
teaching facilities both for undergraduate and postgraduate students 
in the ratio of 4: L The Council for I.I.Ts, has now recommended 
that facilities for the post graduate teaching and research should be 
:ncreased and the institutes should ultimately aim to have a ratio of 
2: 1 betw'ee:r;t undergraduate students and post graduate students. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-198'r]. 
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Recommendation (Serial No. 59) Para No. 121 

. The Committee note that it has not been possible jor the Govern­
ment to provide accommodation in colleges for all the students seek.­
ing admission~ The Committee are of the opinion that organised 
courses through correspondence can have great advantages in a big 
but poor country like India. But this means opportunities for educa­
tionand training can be made available very widely at a compara­
tively low cost. This will also relieve,to some extent, the presure 
of number on the universities and colleges. The Committee under­
s-tand that mOTe than a million persons receive instruction through. 
correspondence courses at the junior technical and higher educational 
level in the USSR. In the USA at least a million and a half under­
take home study courses through correspondence. The Committee 
conSider that the scheme of correspondence courses may be expand­
ed so as to include also science courses a.nd technical courses at 
'various levels. The scheme can be used very effectively f01' the 
teaching of languages and for the improvement of education in Mathe­
matics. 

The Committee would also like to reiterate the recommendation 
. made in their 82nd Report (Third Lok Sabha) on the Ministry of 
Education-University of Delhi that in selecting universities for 
opening these courses preference should be given to such universities 
as allow large number of private students to appear in examinations 
simply on payment of the usual examim.ation fees. They mould also 
suggest that the experiences gained as a result of the working of the 
correspondence courses in the Delhi University should be taken into 
consideration and put to effective use so that the difficulties encoun­
tered by the Directorate of- Correspondence Course of the Delhi Un~ 
versity are not faced by other universities where the COUrs€s are pro­
posed to be introduced. 

REPLY OF GOVERNMENT 

The Commission agrees that facilities for Correspondence Courses 
should be extended. It has appointed a Committee to work out de-
tails. The' views of the Estimates Committee will be placed before 
this Committee. 

'[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967] 

COMMENTS OF THE COMMITl'EE 

The Committee may be furnished with a copy of the Repo-rt of the 
Committee appointed to work out the details. . 
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Recommendation (Serial No. 15) Para No. 131 

. .', . '\ 

The Committee suggest t~at except unitary type of universi.:ti~8; 
like Allahabad, Lucknow, Banaras,Aligarh and Visva-Bharati" q'll; 
universities snould atJiliate colleges within th.eir respective zones .. 4s 
for the· unitary type of 'Universities,· the Committee suggest that. ~,he. 
feasibilUy of tlwse universities also taking over adjacent colleges may, 
be examined. 

REPLY OF GOVERNMENT 

In the case of non-unitary universities, barring a few' exception.s 
viz., Varanaseya Sanskrit Vishwavidyalaya, the Acts empower the 
universities to affiliate colleges within the Area specified in the Act.' 
With regard to Unitary universities it may not be 'possible, in the 
very nature of things, for them to take over the entire responsibility 
of adjacent colleges. . 

[Ministry of Education O.M. No. FI-18/66-U2 dated 30-6-1967] 

Recommendation (Serial No. 66) Para No. 138 

The Committee agree that certain items of expenditure incurT~d 
by big colleges of Calcutta such as litigation expenses, interest· on 

, ... '. I 
loans etc., may be considered by the State Government as legiti-
mate for purposes of grants-in-aid and that if certain items of ex~ 
penditure are disapproved, intimation regarding this may ·be giVen 
to the colleges before such expenditure is actually incurred by them. 
The Committee suggest that the University Grants Commission may 
pursue the matter with the West Bengal Government. 

The Committee also suggest that the University Grants Com-
mission should follow the scheme Of splitting up of big colleges to 
its lOgical conclusion, i.e., of having separate building, library, labo­
ratory, etc., instead of having 2 or 3 shifts of classes in the same 
building with the same library and laboratory and in a way under 
the same management. The Committee consider that if due to 
stringency of funds, it is not possible to construct new 'bUildings at 
present for the evening colleges, these may be cOntinued in the 
buildings of some day colleges but under a separate Managing Com­
mittee to avoid inter-linking. The Committee feel that in no case 
more than one additional college should be allowed in the build-

. ing or compound of one day college in order to ensure that the lib-
rary and laboratory facilities are adequately available to the stu-
dents. If no accommodation is available within Calcutta, the col­
leges should be prepared to move outside. That would also relie!1e 
congestion of students in Calcutta. . t 
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The Committee note thOt the scheme ftJr tM r~ of salories 
'Ojtfaching staff sponso1'ed by the University Grants Commi,uion. 
doet not envisage reversion to the old scales for new entrants after 
the Ilssistance from the Commission ceases. The3l,the1'ejare c&n-
sid~'i' it desirable that the benefit of the revised grades should be 
avttilltble to all new entrants. They S'Uggest that the Univers~ty 
Grants Commission should pursue this matter With the State Gov­
£rnment. Apart jrom the immediate problem of the seven big cot-
lege~. the Committee note that the Calcutta University caters to 
about 10 per cent of the total students enrolment in the universi­
ties Mud colleges in the country. The nU'm'Oer ~ coUege studrmtB in 
Calcutta City and Greate" CaIcu.tta is over 1,10,000. With. ®er '.~ 
or S lakhs oj school students, Calcutta poses a serious edueational 
and social problem. The Committee suggest that the GoV€rfl.fMnt/ 
University Grants Commission should immediately undertake a 
cor,.prehensive survey so that remedial measures 11UJf1 be taken for 
the 'solution of a menacing social problem. 

REPLY OF GoVERNMENT 

The recommendation has been noted and will be brought to the 
.n.obce of the State (iQvernment. The provision of educational faci-
liij.e~ in Calcutta has been examined in detail by the Education 
Commission and their views are contained in paragraphs 12: 37 " 
12,38 of Chapter XII of their report. The Commission has inter­
.ali,.. ~uggested the following: 

~1) University needs a major reorganisation. 

(2) Some of .the leading colleges need to be granted an 
amount of autonomy in the organisation of their courses 
of studies and conduct of examinations. 

(3) The State Government in consultation with the UGC 
and the Government .of India may examine closely the 
affairs of the university with a view to finding a way .out 
.of the present impasse. 

(4) By the end of the Fourth Plan, Calcutta should have an-
ether university. 

[Ministry .of Education O.M. No. Fl-18/66--U2 dated 30~6-1967] 

Recommendation (Serial No. 67) Para No. 142 

The Committee commend the Central Government decision to 
ff£eept the 1'ecO'm'PJ.endations .of the University Gmnts Commission 
ter1'aising the pc.y-scales of universities and college teachers. The 
Committee hope that the Unive1'sity Grants Commission will eXef't 
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it$;good()tfi~es' wit1ithestate Governments to ensure'that they CO-
-operate With the qentral Government by ~plemeft4ngtJui new: 
po:Y-scale$. ,The Committee feel that now that the G017ernment' of 
India through the !1niversity Chants Commission ha';'e taken the 
responsibiltiy of fixing the pay scales of college and university tea­
chers, they .should,1:ry"to ,evolve ,It code of Ccm4UCt to be 'observed 
by the teachers. The Committee feel that both the teachers and the 
,8tu.dents in !J61t,eriil shoUld avoid participation in politics, at least in 
,.agitational politics. The objective of educational institutions being 
to ·~ucate and t,.ain up the younger generation the energies of the 
-teachers and Of the students should generally be devoted to acade-
-mic matters and not dissipated in extraneous and non-academicmat-
ters so that the students can come out from the educational insti­
tutions fully equipped not only intellectually but also ethically. 

, . 
, The, Committee further hope that with the assumption of res­

-po:nsibility of fixing the pay scales of the university and collp,ge 
teachers, the-Government/University Grants Commission should 
·~e that the pay scales are properly protected and -the teachers do 
not suffer due to irregular or unhealthy p-ractices which may" 'be 
prevalent in some of the colleges or universities. Such protection 
should also cover the pTOtection of the grade" and pay scale on mig­
;ration or from one university to another university. 

REPLY OF GOVERNMENT 

The Commission has all along been of the view expregged by 
-the Estimates Committee that both the teachers and students should 
~void participation in politics and devote to academic pursuits. 
It is however felt that any standard code of 'conduct for teachers and 
'students may not iulprove-matters. "'The position could be improved 
-if the teachjng.pl"()fession has attractive conditions of service -so that 
qualified '1,II[l.d' devoted people join this prO!fession. Similarly, if 
proper facilities are provided for students which enable them to 
.BIbs orb themselves in studies they can be easily weaned away 
from the unhealthy influence of agitational politics. 

The suggestioo contained iIi para (2) above has already been 
eonsidered by the Central Government in formulating the scheme 
f~r 'furtherrevisiori of salary s-cales of college and university tea-
chers With effect froni 1st April, 1966. Under this scheme, one of 
t~ conditions' for release of the Central assistance at 80% of the 
additiOnal- expenditure involved is that the State Governments will 
bear the-entire balance of expenditure and will not pass on the lia-
bllity-foi"'a1l.'Y portion of it to the universities or the managements 
of prlva~ colleges. Another condition is that the State Goverri-
ments will take over the entire responsibility for maintaining the 

3825 (ali) LS-4. 
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:revised scales after the 1st April, 1971. With the assumption of di-
rect responsibility by the Stlj,te Governments in the matter of giv-
ing effect to the revised salary scales of teachers, it is hoped that 
irregularities and unhealthy practices mentioned by the Estimates-
Committee will come to an end. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967J 

. Recommendation (Serial No. 70) Para No. 145 

The Committee are glad to learn that there is gradual 1Jercent-­
age increase in the number of Professors and Readers in Indian 
Universities as compared to the Lecturers. They consider it a 
healthy feature and hope that this trend will be maintained. The' 
Committee expect that promotion Of teachers from a junior to a 
senior grade in universities and colleges is made on the basis of 
seniority, and unless teacher has been adversely reported upon, he 
should automatically get his promotion in his turn. The Committee' 
feel that unless the rule of seniority Teferred to above is fOllowed 
in the matter of promotion, the system is likely to lend itself to: 
favouritism and nepotism. 

REPLY OF GoVERNMENT 

The Commission has also appointed a Committee to examine the' 
staffing pattern in the Universities which will look into the propor-
tions of Senior and Junior teaching posts in Universities. 

The appointment of teachers to senior posts depends upon the 
rules framed by the universities. However, it may not be advis-
abl'e to make appointment to senior posts purely on the basis of-
seniority. For senior teaching posts in the universities merit should' 
be the sole consideration appointments to such posts should be made-
on the recommendations~of properly constituted Selection Com-
mittees. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-19671 

Recommendation (Serial No. 72) Para. No. 148 

The Committee consider that as the standard and quality of work 
of a university depend very laTgely on the quality of its teachers,. 
every caTe should be exercised by the authorities concerned to en­
sure that teachers of the highest competence are recruited by the 
universities. The Committee are pained to learn that instead of 
merit being the basis, caste, political, regional or non-academic con­
Merotions have been playing an important Tole in the selection of 
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teachers. This has been pointed out 'by several committees, appoint­
ed in the past to look into the affairs by specific universities 81J.Ch as 
Banar43 Hindu University Enqui'My Com'mittee, AUgarh Muslim 
University Enquiry ,commJi,ttee and Muzaffarpurt {Citizens co~ 
mittee on Bihar University. While the Committe~ 'accept the prin­
ciple of autonomy of a university to appoint its staff without any in­
terference, they feel that this autonomy should not be misused. 
The Committee suggest that the procedure fOr appointment of staff 
particularly the Professors and Readers should be reviewed Or re­
vised so as to ensure fairness and justice in their appointment. The 
Committee hope that the universities, on their OWn part, will act 
with a high sense of responsibility in the matter and eschew paro­
chial or extraneous consideration of any kind in the matter of ap­
pointment of teachers. The Committee suggest that the University 
Chants CO'mmission should take remedial. measures by invoking the 
provisions of Sections 13 and 14 of the University GTants Commis-
sion Act, whenever it comes to learn of any malpractices in the 
selection of teachers. Otherwise in a sense the University Grants 
Commission may be accused of inaction in the face of such mal­
practices, 

REPLY OF GOVERNMENT 

The University Grants Commission has also been of the view 
that on]y teachers of the highest comp'etence are recruited to the 
university and for this purpose merit alone should be the sole con-
sideration. The Committee on Model Act for universities set up by 
the Government of India has made the following observations: 

"There is no part of the work in the university which leads 
to greater criticism than the appointment of its teachers 
and other employees. This is probably another indication 
of the transitional stage through which our new demo-
cracy is passing. The power to appoint teachers must 
be vested in the Executive Council, but all the teaching 
appointments should be made by the Executive Council 
only on th'e recommendation of a Selection Committee. 
The Selection Committee should consist, besides the 
Vice-Chancellor and the Head of the Department concern-
ed, of a certain number of 'experts. This number may 
vary in accordance with the category of teachers to be 
appointed. For a Professor it should be necessary to 
have two or even three outside experts. In the case of 
lecturers, a smaller number may be adequate. Great 
care should be taken in choosing the experts. A list of ex-
pens in each subject may be prepared by the U.G,C. but 
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the choice of eXperts would be left largely ,tQ.jbe ~..,. 
sUies, the VIce-Chancellor maldng the chQic;e of expe~ b;l 
each case. It may be in. advantage to hav-e Qne .nominee 
Of the Chancellor/Visitor on the Selection Conimittee. 
The Court or the Academy Council should not elect a re-
pregentative to the Selection Committee. It should .be 
clear rule that the Executive Council should accept the 
selection unanimously recommended by the Selection 
Committee. In rare cas-es, if for good reasons the Exe--
cutive Council is unable to accept the recommendation of 
the Selection Committee, efforts for a better selection 
may ~ renewed in the following year. A great deal of 
what is described as university politics or interference of 
outside politics in universities arises in connecti.on with 
appointments. Universities must have the freedom to 
make their own appointments but they must be steadfast 
in their desire to make right appointments." 

The Commission has generally agreed with the suggestions made 
by the Model Act Committee. The question of appointm'ent to 
teaching posts in the universities is also under the consideration of 
the committee set up to consider the qu:estion of prevention of .mal-
practices in universities. Th'e report of the committee is expected 
shortly. 

The Commission normally ascertains the position from the uni-
versity whenever any complaint in the matter of appointment to 
teaching posts is brought to its notice. 

[Ministry of Education O.M. No. Fl-18/~U2 dated 30-6-1967]. 

Recommendation (Serial No. 78) Para No. 155 

The Committee regret to note that only a few universities pro­
vide residential accommodation to their teachers an~ that too to 
only about 20 per cent of the teaching staff. They fully .endorse the 
mews of the Committee on Residential Accommodation for Stu­
dents and Teachers that there is an urgent. need to p7"01)iq,e accom­
modation to atleast 50 per cent of the ~eaching staff. The Com­
mittee suggest that if it is not possible to earmark separate funds 
jor providing residential accommodation to the teaching staff, loans 
may be given to teachers on easy terms for buHding houses near 
the University campus. The Committee feel that the residence of 
teachers in the campus will help in developing a truly academic 
community wherein close personal contacts between the teacher, 
and the taught can grow and bear fruit. 
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.H.EPLY OF GoVERNMENT 

Housing Loan Schemes are adnunistered by the State Govern-
ments ana teachers- can-'obtain lOans' on· the same conditions as. 
other citizens. The- UGC is' Il.ot 'statutorily authorised to give loans. 
The matter is, therefore, one for the consideration of the State 
Govetiunents to whose notice the recommendatIOn 01 the Coni-
mittee . is being brought. 

[lVlin1.3try of Ea.ucat~n O.M. No. 1"1-18./66-U2 dated 30-6-1967J,-

&commendation (Serial No. 79) Para No. 136 

The Commt.ttee appreCiate the scheme jor construction oj tea­
chers' MsteLs wmch 'are chieaper than SLag quarters and. provute a 
better commumty life. They are best suited jor young ~ecturers not 
having a Large' jamiLy. ,They· hope that teachers' hoste~ will be 
comtructed ~~rLy m ul.Ose universities where the schemes have been 
approved and other-· univerSities wilZa~o be persuaded to have su.ch 
hoste~. 

REPLY OF GOVERNMENT 

The progress of the scheme in universities where the teachers' 
hostels have been sanctioned is quite encouraging and within the 
resources available sufficient priority is being accorded to this pro-
Ject. 

[Ministry oj Education O.M. No. F1-18/66-U2 dated 30-6-1967J. 

Recommendation (Serial No 81) Para No. 161 

The Committee are greatly distressed that indiscipLine is preva­
lent at aU leve~. They note with' deep concern the spirit oj gene­
ral indiscipLine and defiance among large sections of the 'younger 
generation. They agree that student indiscipline is o'bviou.sly the 
1'esult oj complex and manifo1.d cauaeS-SDme Of them non-academic 
and that it is a symptom of 'ooriou.s iUs which e:jJl.ict our society 
and national Uje. The Committes cannot help feeling that, to a large 
extent, this ,is due to the general loss of idealism and of -ethical and 
traditional social vOLu.es without any new ones having been deve­
loped. 111. this context the Committee would like to state that poli­
tics and politicians are to a great extent responsible for the 'growth 
Of indiscipline, /U very often the stu.dents are uti:lisedfor political 
pu/rposes and are taught to defy authority and toreSMt to violence 
for redressal of their grievances-real or imaginary The sttident$ 
aTe naturalt,!J inffL'enced by the enVironments and the happeningS 



54 

there and. it is upto the elder generation to set a better pattern in 
-regard to respect for the rule of law, good manners and constitu­
tional means for obtaining redressal of grievances, real or fancied. 

'The Committee expect that with the liberal flow of money and 
with the direct guidance and control of the Central Government, the 
Central Universities should serve as model universities so as to set 
an example and standard far the State Universities to follow. The 
Committee, therefore, expected a better standard of teaching, disci­
pline, administration, etc., in the four Central Universities. But the 
Committee regret to find from their examination of the estimates re-
lating to these universities that at least two of them viz., th:e Banar~ 
Hindu University and the Aligarh Muslim University have failed to 
come upto their expectation in as m1LCh as there have been undesir­
«ble to happenings there in the matters of admission discipline, admin­
istration, accounts etc. The Committee are constrained to note that 
even the highest authorities Of these two universities including the 
ExecutiVe Council have not set any standard of conduct to be emu­
lated by similar authorities of other universities. The Committee 
hope that in future the Central Government/University Granu 
Commission will take effective steps to ensure that the standard Of 
these four Universities is of such a high order that the State Univer­
.sities can e'mulate them with profit. 

The Committee understand that besides the Committee on Stu­
dents' Welfare, the Education Commission is also seized of the prob-
Zem of students indiscipline in universities. They hope that as a re­
sult of the deliberations of these two bodies, a satisfactory solution 
will be eVOlved for maintaining better discipline in educational insti­
tutions. . :C-~I"19"~\ 

REPLY OF GoVERNMENT 

The problems of student welfare and unrest in universities and 
colleges were reviewed in a meeting of the Vice-Chancellors and 
Educationists in the light of the recommendations made by the Edu-
cation Commission and the U.G.C. Committee on student welfare in 
October, 1966. The Commission has generally agreed with the re-
commendations and is considering programmes for implementation 
of these recommendations. In this connection it may be pointed out 
that the implementation of these recommendations would reqUire 
substantial funds. 

LMinistry of Education D.M. No. F1-18/6~U2 dated 30-6-1967]. 

Recommendation (Serial No. 84) Para No. 166 
The Committee cJns;der that environments and living conditions 

of the students h'l1~"- heen a contributory factor in the matter Of tow 
standard Of discipline in educational institutions. They suggest that 
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-the Ministry of Education/University G-rants Commission should 
-make periodical assessments of the living' conditions· of students and 
'3Uggest remedial measure to improve the same. The Committee are 
4lso of the view that the Ministry of Education in coordination with 
the State Governments should also undertake periodical assessment, 
{)f the living conditions of school students who constitute the 'base of 
the educational system and many of whom in later years join uni­
. versities and colleges for higher education. 

In this connection, the Committee would like to observe that edu­
catiOn is no longer the exclusive privilege of the upper classes. In 
fact, it has reached even the lowest stratum of society. It is very 
often found that even in urban, not to speak of rural areas, a large 
-number qf students do not enjoy even the minimum facilities con-
genial for studies. Quite a large number qf students of even campa-
1"atively richer families also do not very often have an atmosphere 
-congenial for study and healthy development due to incompatibility 
of the temperament of parents and other members of the family. 
The Committee feel that while considering the question of standard 
of education and disCipline among the students, the Government 
should give due attention to all these factors and try as far as possi­
ble to provide subsidised hostel accommodation for the poorer sec­
tions and day hostels for as many students as possible to provide re­
creation facilities. 

REPLY OF GOVERNMEN'l' 

The suggestion with regard to periodical assessment of the living 
conditions of the students has been noted. But the initiation of the 
programmes to overcome the present impasse which is already known 
will require tremendous financial resources. 

The University Grants Commission has already initiated a scheme 
for providing a congenial place for study to students who do not have 
proper living conditions. The scheme of assistance to universities for 
the establishment of Students' Homes is showing encouraging results. 
The Commission also proposes to increase reading seats in universi-
ties so as to provide at least 25 per cent of the students with this faci-
lity. Similarly, a scheme of subsidised hostel aceommodation foJ" 
poorer sections of the community could be implemented if adequate 
funds are made available. 

[Ministry of Education O.M. No. FI-18/66-U2 dated 30-6-1967J. 
r --'~',' \".,. 

Recommendation (Serial No. 85) Para No. 167 

The Commilttee feel that the provision of adequate hostel accom­
. modation may not be feasible for some years to come in view of the 
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limited resourCe8 and the need for going sZowwith building activi­
tieS in view of the present emergency. T~y, therefore, we1.co'meytht 
pla.1I. for establishing the students' homes in the u.n.iversities for pro­
viding amenities fOT day scholars, the idea being that students. who· 
do 1Wt have congenial environments fOT study at home, llLay utilise 
their time fOT academic work at such places in a proper atmosphwe. 
'l'he Committee also agree with the Committee on R~sidential AcCOm­
modation fOT Students and Te,achers that location of students' homes 
should be decided very carefuUy and as far as possible the homes 
should be located neccr,theUniversity OT college cwmpus. The Com.., 
mittee hope that .d'/l.ring the FouTth Plan the scheme will be extended 
to coUeges ,also., 

The C~mmiitee are distressed to learn that two students' homes 
sanctioned by the University ,Grants Commission jor Ca-lcuttaUni­
'V,ersity in 1957 could not be started due to which the Commission'8 
offer of ~sistance·was withdrawn in. Jan:uary, 1966. The Committee 
consider the setting up Of students'homes as essential more partict£­
larly in Calcutta with a preponderant population of non-resident stu­
dents who mostly come from comparatively poorer families and have 
?tot the necessary J~cilities and congenial a~mosphere in their OWn 

homes and as such wOlLld be in great need of such students' homes. 
They hope that the Calcutta University will again approach the 
U.G.C. for the revival of the grant and will avail of the scheme of 
students' homes in fu.ll. 

REPLY OF GoVERNMENT 

The University Grants Commission is already considering . the 
pro~ to e~tend the .scheme of students' home to selected colleges 
during the Fourth Plan. Much would however' depend on additiOnal 
financial resources made available to the Commission. 

The suggestion of the Estimates Committee will be brought to the 
notice of the . Calcutta University and· their proposal for students" 
home, if· and when, received" eonsidered- sympathetically. 

[Ministry o(Education O.M. No. F 1-18/66-U2, date'd 30-6-1967.] 

Recommendation (Serial No. 88) Para No. 172 

The Committee note with concern that many universities do not 
have, proper f.ac,iWies JOT medical ,treatment. ' ,They camw! tao· 
strongly emphasise that a University should have adequate arrange­
ments t()T 1ulv.ing periodicaZ.medical check .. up ~fl4 tr.eatment 01 stu-, 
dents on its rolls. 
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The CC1mmittee hope that suitable measures will be taken to im­
prove- the niooi(!al fttcilities in various univenities in the light of the 
recommenc!atioftSiof the :Committee appointed to' formulate a hearth 
serlJice schemej"or teachers and students. ' They' alSo suggest that 
measti:res should: 'be taken to provide adequate medical facilities to 
the students and teachers in affiliated colleges and tdhave at least 
one annual 'medical check-up of all the students. If possible, for 
each college of over 1000 students there shOUld be a medical officer 
and a dispensary with clinical facilities. 

REPLY OF GOVERNMENT 

The Commission has accepted the report of the Committee ap-
pointed to formulate a schem'e of health service for staff and students 
in uriiversities and colleges. The Commission proposes to make' a 
modest· beginning with the scheme and for this purpose the Com--
mission has approached the Government of India for additional funds. 
The extent and covel'age of this scheme would depend upon the quan-
tum of additional assistance available for the purpose. 

[Ministry of Education O.M. No. Fl-18/66-U2 elated 30-6-1967]. 

Recommendation (Serial No. 89) Para No. 173 

The Committee consider that the Students' Aid Fund in univer­
sities and colleges proVides valuable help to needy students and re­
commend· that' every university and college should take ad:vantaqe of 
this scheme. 

REPLY OF GoVERNMENT 

The views of the Committee will be brought to the notice of the 
universities. The Commission would give due consideration to pro-
posals from the universities and coll'eges for assistance towards Stu-
dents' Aid Fund. 

[Ministry o(Education O.M. No. Fl-18/66-U2 dated 30-6-1967]. 

RecOmmend.&tion (Serial No. 90) Para No. 175 
.; -;, 

In view of the growing indiscipline among the students, the Com-
mitt-ee suggest that; ,ike -IlnWersitll Grants Commissi9fl.may-"eview 
the· 'Working of the- guida.n.ce 4ndcounselling'c6ft.tr€S 80 as ·to make 
$1Lch centres effective and usefuZ to the student community. The 
Committee wooZa also like to. reiterate the recommendation made 
in paragraph .90 of their 82nd Report on the Ministry of Education­
UnWersittf of Delhi that t'M U.G.C. may et101~,i" due course, (I. 
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model Students Counselling Centre fOT adoption of the scheme by 
Dther universities. The Committee feel that these centres will be 
more useful fOT the bigger universities of affiliating type where the 
contact 'between the students and the teachers is either almost non­
existent or very thin. 

REPLY OF GoVERNMENT 

A Committee of the University Grants Commission is already look-
ing into the question of counselling and guidance for the students 
in universities and colleges. The Comm.ission however feels that the 
growing indiscipline amongst students is a result of a number of 
factors. The Commission has separately under consideration com-
prehensive prograIIUXte for students' welfare which could be imple-
mented if adequate resources are made available. These programmes 
include appointment of dean of students' welfare in universities and 
select colleges, provide the students necessary counselling and guid-
.mce, provision of reading seats and books, better library and labo-
ratory facilities, amenities fOr resident stUdents, sports and games, 
provision of residential accommodation for teachers near the cam-
pus of the Institution and Health Service Scheme etc. 

[Ministry of Education D.M. No. FI-18/66-U2 dated 30-6-1967]. 

Recommendation (Serial No. 91) Para No. 177 

The Committee have not been much impressed with the success 
and utility oj the scheme of hobby workshops. They hope that the 
Expert Committee appointed to evaluate the scheme of hobby work­
shops will critically examine the existing set-up of hobby workshops 
so as to assess whether the benefits provided to students are com-
parable with th€!, outlay involved. The Committee feel that if the 
scheme is to be retained it should be made purposeful and attractive 
jor the students. 

REPLY OF GOVERNMENT 

The Expert Committee appointed by the Commission to evaluate 
the scheme of hobby workshops had suggested that more hobby 
workshops may not be sanctioned till the position of the existing 
ones has been consolidated and improved. The Committee had 
made certain suggestions in the improvement of existing hobby 
workshops which are not working upto the mark. The universities 
have been requested to implement the suggestions made by the Ex-
pert Committee. 
[Ministry oj Education D.M. No. Fl-18/66-U2, dated 3()"'6-1967]. 

Recommendation (Serial No. 95) Para No. 184 
The CC'mmittee jeel that the problem of medium of instruction 

~t 1miversitv level should be so tackled as not to deteriorate the 
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. .standard of education. The Committee hope that a sou.nd policy 
will be laid down by the University Grants Commission to be follow-
ed by a university during transition from English to regional lan­
guage Hindi in the light of the recommenda~ made by the 
National lntegration Conference and Committee on Standards of 
University Education. 

The Committee would like to stress that before any change-over 
from English takes place, the University Grants Commission should 
ensure that a phased programme is chalked out to make availabl6 
necessar~ text books in the languages chosen to replace English. The 
Committee apprehend that dependence only on regional language 
without simultaneously developing a link language to be used as " 
commonm.edium for all regions may result in splitt;ing educa.tion 
.into linguistic compartments which would make exchange and migra­
tion of teachers and students very difficult a.nd may also affect the 
sense of national integrity. 

The Comm.ittee cannot over-emphasize the imperative necessitJl 
of teaching English or any other advanved foreign. language 80 that 
India ma'!l not be intellectually isolated. 

REPLY OF GoVERNMENT 

The report of the Education Commission is under examination of 
the University Grants Commission and the points made by the Esti-
mates Committee will be kept in view. 

[Ministry of Education O.M. No. F1-18/66-U2 dated 30-6-1967] 

Recommendation (Serial No. 102) Para No. 191 

The C;ommittee suggest that the functions of the University 
Grants Commi.<;,sion should be extended further and it should ,,~ 
C'learly mentiuned that in addition to promotiom and coordination 
the University Grants Commission should take up in right earnest 
the question Of guidance. The: Committee feel that this is particu­
larly impOTtant in view of the present tendency among the students 
of a growing spirit of defiance. 

REPLY OF GOVERNMENT 

The Commission is already tackling the problem of guidance 
seriously. Assistance has been provided to a few universities for 
setting up Counselling and Guidance Centres. In the student wel-
fare programmes which are under consideration, as already inti-
mated, provision has been made for Dean of Students' Welfare and 
for bringing tne students and teachers closer by providing residen-
tial accommodation to teachers near the campus of the institutions 
so that they are available to students for guidance. All these activi-
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ties, however, would require adequate financial resources and it 
may not be pos&i:ble to implement these if requisite funds are not 
available. . 

[Ministry of Education O.M. No. FI-18/66-U2 dated 30-6-1967]. 

Recommendation (Serial No. 104) Para No. 191 
. ~ 

The Committee appreciate that the University GTants Commis­
s-ion within tts limited, 'resources and limi.ted authority has beetttry-
ing to' perform avery difficuU· task. It has been nole tor a eE!1"taift 
eXtent, to coordinate the.ejJWts of the dijJerent<Sta.tes and lthe~ u. 
ve1'"Sittes and also to help maintain somestandar4of educatUm.'But 
th'e COrnmitte~ feel that . education being a State subject tt:nder coo.:. 
rlitutWn the University GTants Commission cannotbeexpeC'ted'Co 
pe''fjOTm miracles in the field of higher ed.ucation. In a federal Smte 
an organisation like the U. G. C. can junction 'efficiently only witk 
the willing cooperation of the different States- in the l.nterest of the 
whole tw.tion and of the States themselves. The Committee " hope 
that it will be possible for the Government to evolve some code! SO 

that the adtricE' 01 the U. G. C. is accepted by the State Governments 
as a. matter of cowvention in the sphere of higher education. The! 
Committee would also like the Central Government to take s01'1toe 
interest in the improvement in the standard of secondary and pri-
mary education. Otherwise, University education programme in India.. 
may end. as an attempt to: buildUp peak without building the founds. 
tiOn. 

REPLY OF GoVERNMENT 

By and large the State Governments and universities now do con-
sult the University Grants Commission about matters relating- to-
university educati()n. It is expected that with the passage of time 
this con\7'entioh 'Will grow stronger . 

. [Ministry of Education O.M. No. FI-18/66-U2 dated 30-6-1967]. 
"--;".1 



CHAPTER IV 
::. t ~ L._ • ... _,_ A 

.RECOMMENDATIONS IN RESPECT OF WHICH REPLIES ·OF 
GOVERNMENT HAVE NOT,BEEN ACCEPTED BY THE 

COMMITI'EE 

Nil 
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CHAPTER V 

RECOMMENDATIONS IN RESPECT OF WHICH FINAL REPLIES 
OF GOVERNMENT ARE STILL AWAITED 

Recommendation (Serial No.1) Para No.4 

While agreeing with the recommendation of the Sapru Committee 
for excluding serving Vice-Chancellors from the membership of the 
Commission, the Committee are of the view that at least half of the 
members of the University Grants Commission should be non-offi­
cials with high academic distinction and sound judgment, who have 
an intimate knowledge of the universities. They should be appoint­
ed as individuals and. not as representatives of particular institu­
tions. The composition of the Commission should be such as not 
to give an impression on the public mind that it is not completely 
independent. 

The Committee also agree that besides the Chairman there should 
be some wholetime members Or at least some members who may be 
'available for specified periods. The Commission may divide itself 
into panels with such members as conveners to look after the work 
allotted to the panels. 

REPLY OF GoVERNMENT 

In the University Grants Commission (Amendment) Bill which 
was introduced in the Parliament in April, 1966 and has since lapsed, 
provision was made for excluding the serving Vice-Chancellors :from 
the membership of the Commission. The Education Commission 
have, however, expressed themselves against such a provision. The-
question is accordingly being reconsidered by Government. 

A provision for whole-time Vice-Chairman was also made in the-
above mentioned amending Bill in addition to the existing whole-
time Chairman. The number of members of the Commission was 
also proposed to be raised from 9 to 12 (including Chairman and the 
Vice-Chairman) . As stated above; the Bill has since lapsed and 
these issues will be reconsidered woile reformulating the amend-
ments to the U.G.C. Act. The question of introducing U.G.C_ 
(Amendment) Bill in Parliament is under active consideration. 

[Ministry of Education O.M. No. F1-18/66-U2, dated 3()"6-1967]. 
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COMMENTS OF THE COMMITTEE 

The Committee may be informed of the present pOSition in the­
matte-r. 

Recommendation (Serial No. 22) Para No. 51 

The Committee note that the expenditure on education as a whol~ 
in India is very low as compared to other advanced and developing 
countries. They no doubt agree that other subjects such as defencer 

food etc. also claim the attention of Government and have to be 
taken care of. Nevertheless, they would emphasise that there is a 
direct link between education and national development and pros­
perity. The Committee, therefore, suggest that the feasibility of levy­
ing an education cess to finance educational programmes at all levels 
may be considered. The Committee are glad to note that the Gujarat 
Government has already made a beginning in this respect and in­
creased the education cess on. lands and buildings in urban areas. 
While appreciating the view of the Ministry of Education that the 
grants to be made for university education have to be adjusted with­
in the resources available for education, the Committee cannot help 
feeling that such low investment in education is likely to create a 
generation of youngmen lacking in a sense of good citizenship or 
even lacking in basiC/ human virtues. The Committee apprehend 
that may make all our developmental expenditure infructuous. They 
.trongly recommend that for the Fourth Plan sufficient funds should 
be placed at the disposal of the Commission if it is to discharge 
its /unctions effectively. 

REPLY OF GoVERNMENT 

A proViision of Rs. 55 crores has been tentatively provided. in the' 
4th Five Year Plan for schemes of University Grants Commission. 
This is 13 crores more than the Third Five Year Plan provision. 
Efforts are being made to secure more funds but in view of difficult-
economic situation and the limited funds available for educational 
programmes the position is not hopeful. 

[Ministry of Education O. M. No. F. 1-18/66-U2 dated 30.6.1967]. 

COMMENTS OF THE COMMITl'EE 

The Comm;,ttee may be informed of the action taken on the sug­
gestion 'made by them regarding levy of an education cess. 



Recommendation :(Serial No. 23) Para No. 5Z 

The Committee are inclined to take a serious view of the c~at 
treatment given by the University Grants Commission to t'lu! issu-
ance of utilisation certificates. The Committee also regret that tM 
Ministry of Education which are empowered to issue directions to the 
University Grants Commission under Section 20 of the U.G.C. Act, 
.have not issued any direction even though large amounts have been 
given by the Commission for which utilisation certJijicates have not 
been issued. They sUggest that the! whole mattershou.ld be consi-
dered at a high level and suitable measures be taken so that suchl 
financitll irregularities do not occur in future. 

REPLY OF GoVERNMENT 

Efforts are being made to reduce the back log of issue of utilisa-
-tion certificates and the matter is being pursued vigorously. 

One of the main factors for the utilisation certificates n.ot being 
issued is that the accounts of the Un\iversities are audited by the 
State Accountant General/Examiner, Local Fund Account after some 
years of the receipt of grant from the Commission. The question of 
prescribing a time limit for the Universities to submit their audited 
accounts had been given thorough consideration. The Commission 
had informed the Government that it would agree to prescribing a 
time limit for the receipt of audited accounts in reipect of grantS· 
paid by the Commission to the universities provided the University 
Audit Authorities could give an undertaking that they would take 
up the audit of the accounts of the universities immediately after 
the same are prepared by· the grantee institution. Another sugges-
tion made by the Commission to the Central Government was that 
the grantee institutWn cou:ldbe advised to split its a,ccounts into 
two' parts-development 'and nnn"Cieve!opmenfr...-provided the Audit 
AuthQrities could take up the audit of the development account!; 
Which aresimp.le and with which the·U. G,C. has general coneern 
immediatElly after the· ql{)~of the year; while thenon-deve1o.pmeDt 
accounts could be audited in due course. Thesewo1:l1d 'eI1SUl"erspeeciy 
audit of the development grant paid by the Commission although 
the audit authorities may have to--send the parties to the grantee 
institutions twice. 

The Government of India in consultation with the A. G. C. R. 
informed the Commission that, as theaecounts of some of the . 'Uni-
versities were audited by the State Aecountant General; the sugges-
tion may be referred to the Com?troller and Auditor General for 
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-evolving a upijorm procedure in regard to those grantee institutions 
whose accoWlts are audited by the State AccoWltant General. Ac .. 

-cordingly, this matter had been taken up with the Comptroller and 
Auditor General whose reaction is awaited. 

Another suggestion which could reduce the time lag in the issue 
of utilisation certificates in respect of grants paid by thi Co~ion 
is that the accoWlts of the universities could be audited by the 
Chartered AccoWltants although this would involV'e amending Acts 

··of the universities in certain cases. For this purpose, the State Gov .. 
. ernments and the Comptroller and Auditor General may be persuad-
oed to accept audit by outside agencies. It is understood that in the 
-case of Atomic Energy Establishment, it has been agreed that the 
.accounts may be audited by the Chartered Accountants. 

[Min?~try of Education O. M. No. F. 1-18j66-U2 dated 30.6.1967]. 

COMMENTS OF THE COMMI'l"l'EE 

The Committee may be informed of the reactions of the Comp-
troller and Aduitor General of India on the suggestions made to him 
and the final decision taken by Government in the matter. 

With regard to audit of . accounts of Universities by outside 
.Agencies also, the Comptroller and Auditor General's views should 
·'be nscertained and furnished to the Committee in due course. 

Recommendation (Serial No. 27) Para No. 64 

The Committee are of view that fragmentation in the field of 
. higher education and the division of responsibility among various 
agencies is not desirable for academic reasons. They consider that 
the problem in various sectors of education are closely inter-related 
. and require an ovemll consideration. 

In this connection, the Committee would like to' reiterate the 
recommendation made in pam 8 of their 82nd Report (Third Lok 
Sabha) on the Ministry of Education-University Of Delhi wherein 
they considered it desirable that grants to all institutiDns of higher 
education should 'be regulated through the University Grants Com-
mission. The Committee further consider that in the interest of 
higher education (i.e. post-secondary education), it should be the res­
ponsibility of the University Grants Commission to effect p1'omotion 
and coordination of all higher education and not university educa­
tion only. The Committee hope that this matter will be examined and 
a decision taken thereon early, They at the same time suggest that, 
pending a dt:cision on this matter, the Ministries/ other agencies 

3825 (Aii) LS-5. 
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gWing gT4fl.U to institutions of higher education admitted to the pri-
ml.eges of 4 University should cana!ise the grants thToug~ or cD1:t.$ult: 
the Univer~ GrQ,ff,ts Commission before grants are paid at:td before 
any developmental activities are undertaken by them in relation to· 
those instit1,l.tio7).8. 

REPLy OF GOVERNMENT 

Goy,epn.ment ,W.ee w~th the views of tb,e ~te~ ,Comm.itt~. 
Th,e Educ~tion Co~i,on, however, cqnsidered ~t for the tinle· 
being ~t would b,e mor,e ~asibl,e to set 1W s,ep~ate U.G.C. type arga--
nisation f.Qr Agricultural, Engineering and 1'!tJedi~1 :&clucat,ion and to . 
create a macpinery that would effectively co-ordinate them. This 
question is uriderconsid.er~()n of the Government of India and an 
Inter-Ministerial Committee has already been appointed to consider 
this. 

[Ministry of Education O.M. No. Fl-18j.66-U2 dated 30-6-1967]. 

CoMMENTS OF THE CO:MMITTEE 

The Committee may be informed of the present position in the 
matter. 

. Recommendation (Serial No. 33) Para No. 74 

The Committee note from the statement giving details of centres­
ot advanced study started so far (Appendix IX) that no such centre 
has been selected tor the study ot Psychology and Sociology. Fur­
ther, while there is only one advanced centre each -in History aneil 
Sanskrit, there are three advanced centres in Economics. They al8<> 
note that while some universities have three to five centres of ad­
vanced study, some other universities do not have even a Single 
centre of advanced study. The Committee, no doubt, agree that the' 
establishment of centres of advanced study is a very selective pro­
cess and the limited resources available should not be thinly spread 
Dver in different centres yet the Committee would suggest that while 
$.electing the location of these centres at least sOme consideration of 
regional necessity should be kept in view so that promisin[J students 
9f each region may have almost equal opportunities. They also sllg­
gest that the subjects for which centres are to be developed should be' 
decided in advance after assessing the total requirements of the 
country and as far as possible one university should not initially 
have more than two centres of advanced study. The Committee also 
feel that if a composite culture is to be developed in India., there 
$hould be composite and integrated course including History and 
Psychology. Psychology is a developing subject with great social im­
plications, and history has both cultural and applied importance. Tht_ 
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Committee, therefore, suggest that the feasibility of developing cen-
tre. 01 advanced study for Psychology and History shoulc:l be emmin­
ed btl the CommiBlion. 

The Committee are glad to note thq.t the selection of centres of 
advanced study is made on the basis oj the quality and m,m ()t 
'WOrk done in the various departments of the universitiu and thai,. 
contribution to research and potentiality for further development and 
they hope that this P9licy will be scrupulously fonowed. 

REPLY OF GoVERNMENT 

The Advisory Committee set up by the Commission in connection, 
with centres of advanced study takes into account the regional re~ 
quirements for location of centres of advanced stUdy so that students 
of different reg:l.Ons may have equal opportunities. The subject for 
which the centres are to be developed are decided after the work 
'already being done and the potentialities of the departments to be 
developed have been assessed. The Centres can only be developed 
in the universities where the work is already of very high standard. 

The suggestion of the Estimates Committee with regard to the 
development of centres of advanced study for Psychology and History 
is being referred to the Advisory Committee on Centres. 

[Ministry of Education O.M. No. F1-18/66-U2 dated 30-6-1967]. 

COMMENTS OF THE COMMITTEE 

The Committee may be informed of the present pOsition in the 
matter. 

Recommendation (Serial No. 39) Para No. 83 

The Committee suggest that the curricula and courses for the 
undergraduate and postgraduate courses in Science sh.ot.ld be C07/..S-
tantly kept under review to ensure that these are based on the latest 
knOWledge of the subject and do not lag 'behind those of other forei.gn 
countries advanced in science and technology,They also recommend 
that the University Grants Commission may consider the feasibility 
of having a standing review committee for continuous study of Icience 
courses in the light of latest developments, so that the attention of 
the universities may be drawn to them. The Committee also feel 
that it would be desirable for the universities themse!1,'es to appoint 
review' comm'~~tees periodically to carry out a critical assessment of 
their courses. in science. 



REPLY OF GoVERNMENT 

The University Grants Commission agrees with the suggestion 
that the curricula and courses for undergraduate and postgraduate 
courges in science should be constantly kept under review. The 
Commission has already the system of appointing Review Committees 
from time to time in order to review the subject matter of various 
courses to bring them at par with advanced countries. 

The question of having a standing review committee as suggested 
by the Estimates Committtee would be examined. 

The suggeStion made by the Estimates Committee with regard to 
appointment of review committees by the Universities periodically 
will be communicated to universities for consideration. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967]. 

COMMENTS OF THE COMMITTEE 

The Committee may be informed cibout the decision taken to set 
up a standing Review Committef!. 

Recommendation (Serial No. 55) Para No. 113 

The Committee suggest that the feasibility of starting Book Bank 
Scheme in various universities and coneges on the lines of Univer­
sity of Delhi may be examined. The assistance given by the Univer­
sity Grants Commission for text-'book libraries can be utilised to en­
rich the Book Bank Scheme. Efforts should also be made by the 
Universities and Colleges and their Students' Unions to raise volun­
tary donation particularly from the ex-students for enriching this 
scheme. 

REPLY OF GOVERNMENT 

The universities and colleges will be requested to explore the 
possibility of starting Book Bank Scheme. 
[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967J. 

COMMENTS OF THE COMMITTEE 

The Committee may be informed of the present position in the 

matteT. 

Recommendation (Serial No. 57) Para No. 117 

The Committee attach great importance to the tutorials as they 
play an important role in improving the standards of education iff. 
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colleges and univeTsities. They hope that adequate financial prov~ 
sian will be made in the Fourth Plan to enable proper organisation 
oj tutorials in universities/colleges. The Com'mittee suggest that in 
the meantime consistent with the financial resources and limited staff 
and accommodation available every effort should be made to intra­
du.ce tutorials in universities and colleges and organise them on sound 
lines. 

REPLY OF GOVERNMENT 

The Estimates Committee's suggestion has been noted. 

[Ministry of Education O.M. No. Fl-18/66-V2 dated 30-6-1967]. 

COMMENTS OF THE COMMITTEE 

The Committee may be informed of the present position in. the 
matter. 

Recommendation (Serial No. 60) Para No. 123 

The Committee feel that with the rapidly increasing demand for 
education at all levels to meet our growing needs, it is necessary to 
expand the facilities by organising evening colleges so that one can 
learn also while earning. They consider that expansion of evening 
colleges and double shift work in laboratories would lead to large 
eccmomies in laboratories buildings and equipment for science 
courses. 

The Committee are also Of the view that the standard of teaching 
and research in evening colleges will not be quite effective if the 
State Governments alone are made responsible for giving grants to 
evening colleges. They, therefore, suggest that the feaSibility of 
development grants 'being given to the evening colleges by the VGC 
as per the practice followed for day colleges may be examined. 

The Committee also suggest that the V.G.C. may examine the 
feasibility of opening more such colleges with diversified courses 
which may lead to postgraduate courses on a phased programme. 
While making this suggestion, the Committee would like to point out 
that the relationship between the evening college and the day college, 
whose buildings, laboratories, libraries, etc., will be utilised by the 
evening colleges should 'be clearly defined and the evening college 
should be properly constituted as a separate entity and not merely 
an extension )1 the day college with more or less the same govern­
ing body. 
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REPLy OF GOVERNMENT 

Assistance for starting evening classes/colleges during the Fourth 
Plan period will be provided by the State Governments as requisite 
allocation has been made in the State Sector. However these insti-
ti:utions will be eligible for development grants from the Commission 
as day institutions on their merits. The recommendations made by 
the Estimates Committee with regard to the types of colleges 10 be 
opened, their relationship with the day colleges etc., etc., will be com-
municated to the State Governments as the establishment of these 
colleges is their responsibility. 

[Ministry of Education a.M. No. F1~18/66-U2 dated 30-6-1967]. 

COMMENTS OF THE COMMITTEE 

The Committee may be informed of the present position in the 
matter. 

Recommendation (Serial No. 69) Para No. 144 

The Committee note that there has been a decline in the overall 
teacher-student ratio in the universities and colleges during 1963-64 
as compared to 1962-63. They !llso note that duriti!11~65 there has 
been a decline in teacher-student rotio in more than 20 universities. 
The Committee deplore this tendency which affeets the standard of 
education and makes it impossible for teachers to pay su1fici~nt atten­
tion to students. They are of the view that sttt>s ~hou.ld Ihe t/1k~ nOt 
only to ensure that the appointment of new teachers keeps pace with 
the increase in enrolment 'but also that there is improvement in 
teacher pupil ra.tto. In the oPinion of th~ Committee the teacher­
pupil ratio of 1.10 would be ideal but the Committee appreherui thdt 
in view of the tar~ financial outlay involved it may take cotl.Siderdbte 
time to reach thta ratio. The Committee, therefore, suggest that GOt;­
ernmeort..t shottld. drciw up it phased programme regiott-wise in this 
regard. The O1mtttitttee! WOttld further like to stTess that the colleges 
should try to make up the deficiency by encouraging greater personal 
et)ntaci ()f the tettehers with the students so that the standard of teach­
tng and dilclplin~ may not futtMr deteriorate. 

Rtl>Ly OF GovERNM:ENT 

The COllllilis!don agrees with the Estimates Committee that the 
teacher student rlttio sho111d be ilhpi'dved so as to bring better coh~ 
tacts between tire teaehets and the taught. But on account of the 
latge 6xl>Io!rlOti of iitimbers at the uhiversity level the appbintinent 
of qualified persons has not been able to keep pac'e with the addltioruU 
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-numbers. TIle position will improve considerably if adequate re-
-soUrces' are made avail8!ble to the universities and colleges for a~ 
_ pointment of additional staff. The Commission would however urge 
State Governments arid universities to improve matters. 

_,[1Ifi1ii$t1'y of Education D.N!. No. F1-18/66-U2 dated 30-6-1967J. 

COMMENTS OF THE COMMITTEE 

The Committe may be informed of the action taken on its recom­
mendation for drawing up a phased programme for region.:-wise im­

_p1"ovement of teacher-pupil ratio . 

. Rec:ommendafiroin _(Seriai No~ !J3) Plira No. 186 

The Committee regret to note that the expenditure on the scheme 
of campus project which is intended to encourage the spirit of the 
$ocial service among students has continuously been going down over 
· the' lIears. They sugg~ thitt the reli$tms for s1iCh de-cline in expen-
· diture undet tl1/s scheme may be gone into and steps taken to revit-
· aHse this scheme. They are also of the 1)iew that administratiOn of 
such a sc~me which deals with Universities should be the responsi­
bildy of the U ni-r>ersitg Grattts Commisrn>n. 

1'hi! Committee also suggest that a scheme may also be worked 
• ottt to enable the students to participate in community welfare pro­
gt(ffli1l'l:~s especiti'llt/ in rural crreets. In this connection they would 
like to' refer t6 parcfgfa.ph ~ Of their 82nd Report on the Ministry of 
Eduea.'tion;.;.-Uni"*,,sitll of Delhi wherein it is stated that Social Ser­
vice Leagues. set up i1t mihi Unwersity and its colleges have unde.r­
taken useful programmes e.g. rttnning literacy classes, visiting 
hospitals and institutions for orphan children etc. The Committee 
would like to stres:t the necessity oj devismg some regu.1it1' If:fTtmge­
ment for attracting t-he students to S'Uch kinds of ~l tDork by pro-
viding incentives,- if 1teCesSdJil. 

Rl:PLy ()11' ~ 

The suggestion made by the ~imates Committee with regard 
to partiCipation 01 students iD. Community Wel!are programmes 
specfaI'ry in tural areas would be considered. _ The d~tails of the 

. whrkirig- of the Sociai service Leagues set up by the Delhi Univer-
-sity ao-d' its colleges will be brought to the no1ice of the universities. 

The suggestion of the Estimates Committee !"egarding participa-
--tion of students in Community Welfare Programmes- has been noted. 
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There is already a Labour and Social Service Scheme of the Ministry-
under which grants are given to universities. Details of a bigger-
":;cheme viz., National Service Scheme are under formulation. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967].-

COMMENTS OF THE COMMITTEE 

The Committee may be informed of the action taken on the first 
part of its recommendations regarding administration of campus 
project scheme. 

With regard to the participation of students in Community'Wel­
fare Programme, the Com'l'niittee may be informed of the final action 
taken. 

Recommendation (Serial No. 98) Para No. 188 

While recognizing the utility of the extension lectures as ftLrnish­
ing a sort of bridge between the academic world and the inteHigens­
sia, the Committee feel that this may be a double track scheme so 
that public men of eminence may also be invited to speak to the 
students and teachers of a university or even of a college. They 
suggest that for assessing the popularity and usefulness of th{ig, 
scheme some details (including the gist of the subject discussed the 
duration the number attending etc.) may ,be regularly maintained. 
The Committee further s'U-ggest that an evaluation of the populaTtty 
of the extension lectures among the public and benefits accruing 
therefrom may be undertaken by the U.G.C. and the scheme modified 
or intensified in the light of such an evaluation. 

REPLY OF GOVERNMENT 

In view of the limited resources likely to be made available to 
the Commission during the Fourth Plan, it has been decided that the 
University Grants Commission should concentrate On quality pro-
grammes of importance and certain minor programmes may be left 
to the universities to be implemented out of an unassigned grant 
placed at the disposal of the university. The scheme of extension 
lectures is one of the" scheme included in those to be financed from 
the unassigned grant. It may not be possible to modify or intensify 
the programme unless additional financial resources are made avafl-
abie to the Commission. However, the views of the Estimates Com~ 
mittee and the suggestions made will be communicated to the 
universities. 

[Ministry of Education O.M. No. Fl-18/66-U2 dated 30-6-1967]. 
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COMMENTS OF THE COMMITTEE 

The Committee may be informed of the present position in the­
matter. 

Recommendation (Serial No. 99) Para No. 190 

The Committee welcome the scheme of assisting universities for 
establishment or improvement of their printing presses. They hope 
that every university will have a printing press of its own in; du.e 
course. The Committee suggest that these printing presses should be 
run on commercial lines and that every endeavour should be 'I1l.ade 
to bring out low priced publications which may be useful to the stu- . 
dents and to the public. 

REPLY OF GoVERNMENT 

The scheme of assistance to universities for the establishment of 
printing presses is being continued during the Fourth Plan period 
also and the proposals of the universities will be examined on their 
merits sympathetically. Printing presses in universities are already 
being run on commercial lines. The suggestion of the Estimates 
Committee for bringing out low priced publications will be brought. 
to the notice of the universities. 

[Ministry of Education O.M. No. FI-18/66-U2 dated 30-12-1967]. 

COMMENTS OF THE COMMI'l."l'EE 

The Committee may be informed of the present position in the 
matter. 

Recommendation (Serial No. 100) Para No. 191 

The Committee would like to stress that education has to be taken 
as a comprehensive discipline even though it may have to be phased 
out into different stages, according to the age of the student or ac-
COrding to the age-wise mental development of the student. The edi-
fice of University Education can hardly be bu.ilt up without a proper 
base. Unless an integrated scheme is drawn up for the development 
of education as a whole and unless an overall autkority is set up to 
supervise the guidance and purpose of education for the pre-primary 
to the university. stage, the Committee apprehend that the real pur­
pose of the University Grants Commission or of Education cannot 
-be fulfilled. 
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REPLY OF GOVERNMENT 

The Education Commission has made recommendations in this 
tbehalf which are under examination of the Government. 

[Ministry of Education O.M. No. FI-18/66-U2 dated 30-6-1967]. 

COMMEroTTS OF THE COMMITTEE 

The Committee may be informed of the present position in the 
matter. 

Recommendation (Serial No. 101) Para No. t91 

The Committee are distressed to note that a class distincttion in 
. educatiOn is deve!dping in so far as there is a qualitatt.ve distincti.on 
between the standard of education available to fhe richer section and 
that available to others. The Com'mitte~ apprehend that this discri­
mination in the impressionable age is likely to effect the mental 
build up of both the sections-the richer students tending to deve'lop 
a.n attitude of superiority and arrogance and the poorer students an 
attitude of 'being deprive"d of their dues and thus manifesting an 
attitude of defiance and "fight agaitnst". 

Thty feel that the GotJer1iment should see that such wide disparity 
m; eductdiollltl!vaildMe tOT the richer ti1t.d pOOfer secti01J.Si shouI..! !be 
removed. The Committee further feet that in a poor cOuntry, com-
mitted to the spredd oj educatio7l. 1O'r the whole nation, eoocation 
$noul.cl not be made costly but should be accessible to the general run 
of the people. The Committee feel that the Government should take 
this aspect of the matter into consideration in framing their educa­
tional programme. 

REPLY OF GoVERNMENT 

The suggMion has been n:oted. 

[Ministry of Education O.M. No. Fl-18/~U2. tJate-d 3();.~l961'l 

CoMMENTS OF 'l'lD: COMMITrEl!: 

The Committee may be info'rmed if d:ny speCific stePs aTe prOPOB­
.d to' b~ t49ten by Go'lieTnment in the rria'ttb. 

Bftommentl.-ti_ (Serhil Nd. 113) Para No. 1'91 

The Committee think that the U.G.C. h~e taken up 4 "umber 01 
extra cuTTic'ILlar schRmes having TMre or tess the sam.e 6bject~, 
b",t none haa :been pursued with the desired seriousness. W1iiti the 
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<hLidance and Counselling Scheme, schemes relating to University 
Campus, the Gandhi Bhavan, the Hobby Workshops, Planning For­
ums, etc., are quite commendable in themselves, the Committee feel 
that there is scope for coordination and limiting the number of schem­
es so as to ensure their proper implementation. The· Comm.ii.ttee 
would like to stress the importance of providing facilities for recrea­
tion, games, O1J,ting etc., particularly to the students of affiliated non­
Government colleges. 

REPLY OF G<>VERNMENT 

The Commission has already decided to concentrate during the 
""Fourth Plan on quality programme and limit the number of schemes 
to be implemented in view of the limited financial resources and 
the need for consolidation. A scheme for assistance to universities 
and colleges for games arid sports is under the consideration of the 
p"niversity Grants Commission. 

{Ministry Of Education O.M. No. F1-18/66-U2 dated 30-6-1967J. 

CoMMENTS OF 'tHE COMMITTEE 

The Committee may be informed about the result of the examina­
tidn of the scheme for assistance to Universities and Colleges for 
games and spons. 

NEW DELHI; 

:Mareh 28, 1968. 
rChaitta 8, i89'O. 

P. VENKATASUBBAIAH, 

Chairman, 

Estimates Committee. 



APPENDIX I 

(Vide reply to recommendation No. 14 in Chapter II) 

COpy OF LETTER No. F. 25-1/67-ME (UG) DATED 17TH/19TH JANUARY, 
1967 FROM THE UNDER SECRETARY, MINISTRY OF HEALTH AND FAMILY 
PLANNING (DEPARTME..."TT OF HEALTH) TO THE UNDER SECRETARY,. 
MINISTRY OF EDUCATION, NEW DELm:. 

SUBJECT:-Action taken on the recommendations contained in the 
Hundred and Second Report of the Estimates Committee 
(Third Lok Sabha) on the Ministry of Education­
University Grants Commission. 

With referenc'e to the Ministry of Education's O.M. No. F. 9-26/66-
U2 dated the 3rd January, 196'7, the poSition in regard to paras 27 
and 103 of the Estimates Committee's Report is as follows:-

Para 27 on the need to increase enrolment in the Faculties of 
Medicine, keeping in view the scientific manpower assessment for 
the 4th, 5th and 6th Plans: 

At the end of the Third Five Year Plan, there were 87 medical 
colleges with an admission capacity of 10,625. During this Plan, a 
special scheme was started known as the Emergency Expansion 
Scheme to increase admissions in medical colleges (expenditure to 
be met by the Government of India) over and above the State Plan 
ceilings. The Scheme was started in 1962-63 in the wake of the 
Chinese invasion. Both the Emergency Expansion Scheme and the 
regular scheme for the establishment and expansion of medical col-
leges will be continued during the Fourth Plan, so as to increase f>11" 
rolment in the Faculties of Medicine. 2068 seats were added under 
the Emergency Expansion Scheme during the Third Plan. During 
the Fourth Plan 1000 seats are proposed to be added. In addition, 
2G-25 new medical colleges are proposed to be opened. Through 
these means, the admission capacity of medical colleges in the coun-
try is expected to be about 17,800, at the end of the Fourth Plan. 

2. For preparing teachers and specialists, a scheme for financing 
Postgraduate Departments in State institutions was undertaken 
during the First, Second and Third Plans. At the end of the Third 

16 
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Plan, there were 55 Upgraded/Postgraduate Departments. This 

:scheme will be continued during the Fourth Plan. It is proposed 
to establish a total of 150 Postgraduate Departm'ents during the 

·period of the Fourth Plan. As advance action towards this end and 
for accelerating the out-turn of teachers and specialists for the in-

-creased number of medical colleges and the expanded medical-aid 
services in the country during the Fourth Plan, 20 Postgraduate 
Departments were sanctioned during the last year of the Third Plan. 

3. In addition, it is proposed to set up Regional Postgraduate 
institutes during the Fourth Plan. The Jawaharlal Institute of Post-
graduate Medical Education and Research at Pondicherry has already 
been established and the existing Institute of Postgraduate Medical 
Education and Research at Chandigarh is being given a statutory 
status as an institution of national importance. 

Para 103 on the subject of private medical colleges: 

4. Please see the enclosed copy of this Ministry's letter NQ. F-
24-18/63-ME, dated the 4th February, 1965 which explains this Minis-
try's policy regarding private medical colleges. So far, this Ministry's 
scheme for financial assistance to State Governments for the estab-
lishment and expansion of medical colleges has not covered private 

-medical colleges. However, to give them some help, recently, orders 
bave been issued bringing them under the purview of this Ministry's 
scheme for giving grants to Voluntary Organizations dealing with 
Leprosy, T.B., etc. A copy of our letter No. F. 15-54/65-ME (UG). 
dated the 13th October, 1966 is attached. 

5. According to information available, although the final taking 
over of private medical colleges by the concerned State Government 
has not yet happened, steps are being taken by the Governments of 
Mysore, Maharashtra and Andhra Pradesh to make a provision in 
the Fourth Plan for financing the take-over of these private medical 
colleges. In Kerala, the State Government have rec'=!ntly taken steps 
to give considerable assistance to the Alleppey Medical College. The 
position with regard to this College is as under:-

6. There were many complaints that the Management of the T.D. 
Medical College, Kerala was charging capitation fee at exorbitant 
rates. The Management was also finding it difficult to run the Coliegc 
on the proper lines. A Committe2 headed by the State Finance Sec-
retary was, therefore, constituted to report to the State Government 
-en the future se·t up of the medical college, after discussions with 
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tPe l'ep~esentatives of the University and the Management of the' 
Oollege. The main recommendations of this Committee were:--

(i) Collection of capitation fees shomd be stQpped forthwith. 

(U) Constitution of a Governing Body fQr th~ College with 
Secretary (Health ~~d Labour) as Chairman. 

(iii) Admissions should be made on merit basis by a Com· 
mittee constituted by the University and subject to -the 
rules framed by the University. 

The recommendations of this Committee were accepted by the Mana-
gement of the Medical College and the Government of Kerala. 

7. With the abolition of collection of capitation fees the Manage-
ment of the T.n. Medical Coll'ege, Alleppey were facing financial 
difficulties and they therefore represented to the State Government 
and the Central Government for financial assistance. The request was 
considered in detail by the State Government and a teaching grant 
to cover 60% of the deficit in the annual recurring expenditure was 
sanctioned subject to certain conditions, some of which are:-

(i) The anuual tuition fee has been increased from Rs. 1000' 
to Rs. 2,500/-. The College Management will in due course 
credit the increased fee of Rs. 1,500/- collected from the 
students to a separate fund and the interest accruing there-
from will be utnised for the improvement and develop-
ment of the College. 

(ii) The annual budget of the College will be passed by the 
Governing Body of the College. -

(iii) All appointments for the teaching posts in the Medical' 
College, will be done with the prior approval of the Gov· 
erning Body of the College. 

8. An Assistant Secretary from the Finance Department of the 
Government of Kerala has been appointed as the Financial Assistant 
to the Chairmn of the Governing Body of this College. This Officer 
Will be directly responsible to Government through the Chairman 
of the Governing Body. The Management can authorise any pay-
ment only with the concurrence of this Officer. 

9. The question of increasing the admission capacity of the medi-
cal college from 60 to 100 under the Emergency Expansion Scheme: 
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and rendering Central financial assistance, 'is under consideration in~ 
consultation with the Planning'Commission,Medi~1 Council of Indiai 
and the Ministry of Finance. 

Copy OF LETTER No. F. 24-18/63-ME DATED 8m FEBRUARY, 1965 FIlO~ 
THE MINISTRY OF HEALTH TO ALL STATE GovERNMENTS 

~ECT: -E.st.a.blishment of private medical colleges-POlicy regard.-­
ing. 

I am c;Ur..ected to say .that the Government of India b,ave noticed 
an inc.r~sing number of new medical colleges coming up in different 
parts of the country under the auspices of private voluntary organi-
sations during the past few years. To cite an example, during 1963 
alone, four private medical colleges were s~ at Gulbarga, Bel-
gaum, Bangalore and Sholapur. It is understood that some more 
medical institutions of this description are in the offing. 

The starting of a medical college is a costly venture, more so be-
cause the teaching departments not only require costly equipment 
but also need well-equipped and well-maintained teaching hospitals 
for clinical training. In most cases, the heavy expenditure involved 
gets beyond the resources of an individual voluntary organization 
and recourse IS taken to various measures for collecting contributions 
from the students and their guardians in the form of high rates of 
college fees, donations, capitation charges etc. The teaching stand-
ards also suffer for want of a steady flow of funds and for want of 
requisite physical teaching facilities. 

As the St~te Government are aware, the Ministry of Health ap-
pointed a high-power committee consisting of the Health Ministers 
of the States in which such private medical colleges arel located, 
with D.G.H.S. as the Convener, to go into the question of the func-
tioning of this category of medical colleges. The report submitted 
by the Committee was sent to all the State Governme!lts vide the 
Ministry of Health letter No. F. 24-18/63-ME dated the 28th July, 
1964 inviting their comments. The recommendations of the Commit--
tee were discussed at the 12th meeting of the Central Council of 
Health held in Srinagar in October, 1964. The resolution adopted at 
the meetin.g of the Central Council of Health. which ~ reproduced 
in annexure for ready reference, has also been forwarded to all the 
State Governments. 

The GoV'err.ment of India consider that as a first step, State Gov-
ernments and Universities may decline to give their permission for 
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-;starting of ~my more new medical college under private manage.,. 
ment charging unduly high fees and capitation money. This wi.ll 
be entirely in the interest of maintaining proper standards of medical, 
education in the country. If there is any particular exceptional case 
in which endowment and other funds of the requisite magnitude are 
assured from voluntary sources, without necessitating charging of 
high fees and demand for contributions, donations, capitation fe'es 
etc., the full details of the proposal may kindly be brought to the 
notice of the Government of India for their prior examination and 
approval in consultation with the Medical Council of India. It will 
cause much embarrassment to all concerned if sub-standard institu-
tions without prospects of commanding adequate resources to meet 
their obligations in full are allowed to be started and later the Gov-
ernment of India in consultation with the Medical Council of India 
do not find it possible to accord recognition to the medical qualifica-

. Hon granted at such institutions. 

The State Governments are also requested to initiate action for 
taking over the existing private medical coUeges during the Fourth 
Plan. They would, no doubt, examine the legal implications invol-
ved in such biking-over. 

The State Governments are requested to convey the action taken 
by them on the above suggestions to the Ministry of Health at an 
early date. A copy of this communication is being addressed to aU 
the universities in India separately_ 

ANNEXURE 

REsOLUTION Of' THE CENTRAL COUNCIL OF HEALTH ADOPTED AT ITS 12TH 
MEETING ON THE ITEM PERTAINING TO PRIVATE MEDICAL COLLEGES 

(1) The Medical Council of India should carry out an inspection 
.of all such coll~ges and submit their report to the Government for 
necessary follow-up action for thel removal of defects, if any, so 
brought to light. 

(2) The St!"te Governments should take over such private colleges 
during the Fourth Plan. The Government of India may give assis-

. tance for carrying out improvements only if the authorities running 
these colleges agre'e to hand them over to the Government as and 
when asked to do so. 

(3) The Jegal implications of Government taking over such 
.colleges where the authorities may not be willing to hand them 
. <over, may be examined. 
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(4) In regard to the future, the Councjl is of the opipion that 
commercial type of private medical. C9lleges depending for their exis.-
tence on high capitation fees anl;l/or high tuition fees, should not be 
allowed to be set up under any circumstances. 

Subject to these recommendations, the other recommendations of 
the Committee are approved by tEe Council. 

COpy OF LETTER No. F. 15-54/6~ME(UG), DATED THE 13TH OCTOBER, 
1966 FROM THE MINISTRY OF HEALTH AND FAMILY PLANNING 
DEPTT. OF HEALTH) TO THE SECRETARY TO THE GoVERNMENTS 

OF ANDHRA PRADESH, MAHARASHTRA, MYSORE AND KERALA 

SUBJECT: -Extension of the Scheme "Grants to Voluntary Tubercu­
losis, Leprosy, Cancer and other medical institutions"--. 
to private medical colleges. 

I am directed to say that this Ministry is considering the question 
of grant of financial assistance to private medical cQlleges for the 
purchase of eqUipment etc., under the scheme "Grants to Voluntary 
Tuberculosis, Leprosy, Cancer and other medical institution". A 
copy of the scheme i~ enclosed. It is requesfea that the institutions 
given below may be asked to send their applications in prescribed 
proforma, duly supported with the requisite documents:-

1. Kakatiya Medical College, Warangal. 

2. Rangaraya Medical College, Kakinada. 

3. Dr. Vaisampayan Memorial Medical Colleg2, Sholapur. 

4. Kasturba Medical College, Manipal. 

5. T. D. Medical College, Alleppey. 

The applications received may kindly be forwarded to this Minis-
try with the recommendations of the State Government. 

COPY OF LETl'ER No. F. 27-5/67-TRG. DATED 21ST JA.."TUARY 1967 FROM 
THE UNDER SECRETARY TO THE GOVERNMENT. OF' hmIA, MrmsTRY 
OF FOOD, AGRICULTURE, COMMUNITY DEVELOPMENT & COOPERATION 
(DEPAftTlI.t:ENT OF COMMUNITY DEVELOPMENT), NEW DELHI TO THE 

UNDER SECRETARY, MINISTRY OF EDU1CATION. 
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SUBJECT:-Estimates Commti.ttee-Action taken on the lOo2nd report 

. on the Ministry of Education-University Grants Com-
mission. 

The undersigned is directed to refer to the Ministry of Education 
O.M. No. F. 9-26/66-U2 dated the 3rd January, 1967 on the above sub-
ject and to state that the Estimates Committee had recommended 
inter alia in para 130 in appendix XVI of its 98th report that the 
question of inclusion of the subject of Community Development in 
the curricula of the remaining Universities may be considered in the 
light of the assessment to be made by the University Grants Commis-
sion/Inter-University Board as to how far the inclusion of the sub-
ject of Community Development in the curricula of 21 Universities 
has benefited the students in their study of the socio-economic con-
ditions of the country. A copy of Government's reply in this con-
nection is enclosed. 



APPENDIX II 

(Vide reply to recommendation No. 14 in Chapter II) 

BRIEF NOTE INDICATING THE ACTION TAKEN OR PROPOSED TO BE TAKEN 
BY THE OFFICES UNDER THE DEPARTMENT OF AGRICULTURE WHERE 
TRAINING/TEACHING FACILITIES ARE AVAILABLE ON THE 102ND REPORT 
OF THE EsTIMATES COMMITTEE. 

1. Indian Council of Agricultural Research, New Delhi 

With a view to produce trained personnel required to man the 
various development schemes in the agricultural sector, the 'Working 
Group set up for the formulation to IV Five Year Plan proposals On 
Agricultural administration and personnel and Education & Train-
ing' have assessed the requirements of agricultural and veterinary 
personnel for a period of 10 years. The estimated requirl:!ments are: 

(a) AgriCUltural Graduates 
(b) Veterinary Graduates 

Fourth Plan Fifth Plan 

Keeping the estimate requirements in view, new colleges have been 
opened where necessary and existing colleges expanded raising the 
annual intake in the Agricultural Colleges from 1,254 'in 1953 to about 
10,660 in 1965 and in Veterinary Colleges from 615 in 1953 to about 
1580 in 1965. There are at present 70 Agricultural Colleges and 20 
Veterinary Colleges imparting training at graduate level and at post-
graduate level, 36 agricultural and 13 veterinary Institutions. These 
institutions and their present enrolment capacity is expected to meet 
the country's requirements during IV Plan period on the whole. 

In the field of agricultural and veterinary education the empha-
sis during the IV Plan would be towards the improvement of stand-
ards of education by improving facilities at the existing institutions. 
The requirements for technical personnel during V and VI Plans are 
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intended to be met by strengthening and expanding only such agri-
cultural universities and colleges which maintain good standard. 

2. ~achinery LnvUrion 

.The Tractor Training Centre, Hissar and the Tractor Training 
Testing Station, Bundi, are not institutions of the higher learning 
but of only Matriculate level 'training institutes. However, it is 
stated that under the IV Plan, the number of seats at these centres 
will be increased from 120 to 180 per annum. 

3. Fisheries Research Institutes 

The arrangements for teaching facilities in fisheries exist in the 
followiIig institutions: 

1. Central Inland ~sheries.Re­
search Institute, Barrackpore. 

2. Central Institute of Fisheries 
Education, Bombay. 

3. Central Institute of Fisheries 
Operatives, Emalrulam. 

Inland Fisheries. 

Fisheries Science. 

Fisheries Operatives at 
trade level viz. Skip-
pers Master Fisher. 
men, etc. 

The capacity of these institutes had been fixed considering the 
man-power requirements in the field and the seats available, as at 
present, is considered sufficient since there had not been any diffi-
culty, so far, to State/pr:vate candidates/foreign countries in get-
ting admission therein. However, the demand for trained opera-
tives viz. Skippers, Master-fishermen, etc. during the next four-five 
years has been visualised to be more. Same is the case with the 
requirement for training in Fisheries Science, the training is con-
ducted a't the Central Institute of Fisheries Education, Bombay. As 
such, steps have already been taken to establish a unit in each of 
the Central Institutes of Fisheries operatives and Central Institute 
of Fisheries Education at Madras and Kakinada respectively. It is 
also proposed to establish additional units of Central Institute of 
Fisheries Operatives at Veraval and Paradip. 

4. Forest Resea:rch Institutle and ColLeges 

Schemes for the expansion of the Colleges have been drawn up 
and suitable steps taken to ensure that all the technical man-power 
required during or after IV Plan are duly trained at the Forest Re-
search Institute and Colleges. 



APPENDIX m 
(Vide reply to recommendation No. 50 in Cl}apter II) 

NOTE FROM THE C.S.LR. REGARDING PARA-l06 OF THE EsTIMATES 
COMMITI'E'S REPoRT ON UNIVERSITY GRANTS CoMMISSION 

Relationship of Research with Universities 

So far as the C.S.LR. is concern'ed it has already fonned links 
with the Universities in ,the following manner:-

(i) The Chairman of the University Grants Commission and 
some senior scientists from the universities are members 
of the Governing Body of the C.s.LR. 

(ii) The laboratories/institutes of the csm have scientists 
from 1he universities on their Executive Councils, Expert 
Panels and Scientific Sub-Committees . 

. (iii) Scientists from the universities are usually associated with 
the selection committees as members, for selection of 
candidates for scientific posts under the Council. 

(iv) The C.S.LR. awards a number of schemes in the univer-
sities for research through the Research Committees of 
the C.S.LR. The Research Committees have a prepon-
derant number of scientists from the universities as mem-
bers. 

(v) The C.S.I.R. has a scheme for fellowships in the universi-
ties in order to encourage and support post-graduate re-
search and research on promising fields. 

(vi) The C.S.I.R. is supporting centres of specialised research 
in some of the universities whereby finances are awarded 
to strengthen centres of research which will be of ultimate 
benefit to the C.S.lR. also: 

1. School of Dye-stuff Technology in Bombay University. 
2. School in Earthquake Engineering Research in Roorkee 

University. 
3. Leather Technology course for B.Se. and post-graduate 

degree in Leather Technology is being conducted by 
the' C.L.R.I., Madras in close association with the Uni-
7ersity of Madras. 
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(vii) The Director-General is periodically invited to special 
meetings of the University Grants Commission. 

(viii) The Vice-Chancellors of the Universities made recom-
mendations which were later approved by the Inter-Uni-
versity Board whereby most of the national laboratories 
have been recognised as centres for post-graduate research. 

(ix) Gues·t scientists from the Universities are allowed to do 
research work in National Laboratories/Institutes during 
Summer Recess. 

(x) The scientists of the following National Laboratories/ 
Institutes participate in the teaching programmes in Uni-
versities/Institutes of Technology, e.g. Roorkee. 

1. Central Electronics Engg., ResearQh Indian Institute of 
Instt., Pilani. Technology, Delhi. 

2. Central Building Research Institute, 
Roorkee. 

3. Central Leather Research Instt., 
Madras. 

4. National Physical Lab., New Delhi. 

5. Ahmedabad Textile Industry's Re-
search Association, Ahmedabad. 

6. Central Food Technology Research 
Instt., Mysore. 

Roorkee University. 

Madras University. 

Delhi University. 

Gujarat University. 

Mysore University. 

(xi) Instruments and other sophisticated equipment are made 
available to universities for their research work by the 
National Laboratories/Institutes. 



APPENDIX IV 

Analysis of action taken by Government on the recommendations 
contained in the Hundred and Second Report of the Estimates 
Committee (Third Lok Sabha). 

1. Total number of recommendations contained in the Hundred 
and Second Report of the Estimates Committee (Third 
Lok Sabha) -104. 

2. Recommendations that have been accepted by Government 
(vide recommendations Nos. 3, 4, 5, 7, 8, 9, 11, 13, 14, 16, 
17, 19, 20, 21, 26, 28, 30, 32, 34, 35, 36, 37, 38, 40, 41, 42, 
43, 44, 48, 49, 50, 51, 52, 53, 5\, 56, 58, 61, 62, 63, 64, 68, 71. 
73, 74, 75, 76, 77, 80, 82, 83, 86, 87, 92, 94, 96 and 97 referred 
to in Chapter II). 

Number-57 

Percentage to the total-54· 8 per cent. 

3. Recommendations which the Committee do not desire to 
pursue in view of Government's reply (vide recommenda-
tions Nos. 2, 6, 10, 12, 15, 18, 24, 25, 29, 31, 45, 46, 47, 59, 
65, 66, 67, 70, 72, 78, 79, 81, 84, 85, 88, 89, 90, 91, 95, 102 and 

104 referred to in Chapter III). 

Number-31. 

Percentage to total-29· 8 per cent. 

4 Recommendations in respect of which. replies of Govern-
ment have not been accepted by the Committee Nil 

5. Recommendations in respect of which final reply of Gov-
ernment is still awaited (vide recommendations Nos. 1, 
22, 23, 27, 33, 39, 55, 57, 60, 69, 93, ga, 99, 100, 101, 103 refer-
red to in Chapter V). 

Number-16. 

Percentage to the total-15· 4 per cent. 

87 
GMGIPND-LS 1-3825 (aii) LS-20-4-68-1140. 
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